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S.No. Name of the unit Unit ID Page.No
1 Amar Grit Udyog 28049 1-7
2 Angira Stone 37977 8-18
3 Anjani Crusher Udyog 42808 18-30

4
Annapurna Stone Crusher 48310

30-40

5 Ashirwad Stone Crusher 48724 40-48
6 Ashopa Ind 29864 48-54
7 Bagri Bajari Udyog 36002 54-64
8 Bhagwati Stone Crushing Ind 52208 64-73
9 Bhairav Grit Udyog 38123 73-85
10 Bhawani Grit Udyog 41370 85-94
11 Choudhary Infra 102282 94-103
12 Choudhary Stone Crusher 81848 103-112
13 G.S. Stone Crusher 28044 112-119
14 Ganpati Stone Crushing Industries 450 119-129
15 Godara Stone Crusher 20609 129-136
16 Gurukripa Stone Crusher 80963 136-148
17 Hari Om Grit Udyog 44113 148-158
18 Hari Om Stone Crusher 36709 158-168
19 Harsawal Stone Crushing Industries 28059 168-173
20 J.S.C. Works 28050 173-179
21 Jai Jagdamba Stone Crushing Industries 48277 179-190
22 Jai Shree Ram Industry 30282 190-197
23 Jain Stone Crushing Works 47215 197-205
24 Keshav Grit Udyog 29865 205-214

25
Krishna Naresh Kanhiya Industries

12324 214-223

26
Hari Om Crusher Udyog (Old-Anjani Stone 

Crusher) 
29858 223-229

27 Maa Durga Stone Crushing Industries 29906 229-237
28 Mahalaxmi Crusher Udyog 48445 237-243
29 Maruti Mangal Stone Ind. 456 243-252

30
Mateshwari Stone Crusher

28055 252-265

31 Om Grit Udyog 37321 265-276
32 Partap Singh 8074 276-285

33
Pashupati Nath Stone Crusher

28057 285-295

34 R.K. Crushing Udyog 30281 295-302
35 R.K. Industry 29860 302-311
36 Randhisar Stone Crushing Industries 29862 311-319
37 Shree Balaji Stone Supplier 458 319-327
38 Shree Maa Devi Crushing Industries 30968 327-337
39 Shri Devi Ind. 28060 337-343
40 Shri ganesh grit ugyog 43901 343-351
41 Shri Jagdamba Stone Crusher 22041 351-358
42 Shri Krishna Stone Dust Udhyog 47173 358-368
43 Shri Maa Veshno Devi Stone Crusher 82833 368-377
44 Shri Shakti Stone Crushing Industries 22039 377-385
45 Uma Grit Udyog 11531 385-392

INSPECTION REPORTS OF ALL 45 NO. OF STONE CRUSHERS LOCATED IN VILLAGE 
RANDHISAR, TEHSIL SUJANGARH, DISTRICT CHURU IN THE MATTER OF NGT OA 209/2022
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Amar Grit Udyog 
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Amar Grit Udyog 
 

 

9 1358



Amar Grit Udyog 
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Amar Grit Udyog 
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Angira Stone 
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Angira Stone 
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Angira Stone 
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Angira Stone 
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Angira Stone 
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Angira Stone 
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Angira Stone 
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Angira Stone 
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Anjani Crusher Udyog 
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Anjani Crusher Udyog 
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Anjani Crusher Udyog 
 

28 1377



Anjani Crusher Udyog 
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Anjani Crusher Udyog 
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Anjani Crusher Udyog 
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Anjani Crusher Udyog 
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Anjani Crusher Udyog 
 
Photos of more plantation done by unit on 09/06/2023 (photographs provided by project proponent) 
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Anjani Crusher Udyog 
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2 

4 

5 

6 

7 

a. Name of the Industry 

2 

b. Address of the Industry 

|d. Mobile 

3 

(Under Section 24 of the Air Act, 1981 and Under Secction 10 of EP Act, 1986) 

M/s Annapurna Stone Crusher 
(Unit ID- 48310) 

c. E-mail 

e. Telephone 
Date of Inspection 

Type of Industry 
Nature of Industry 
Size of lndustry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Grcen/ 
Others 

other 

Details of Plant & Machinery: -

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Status of Operation during inspection: 
Operational/ Non-operationa/ Closed/ Any Operational 

Machinery 

Vibratory Screen 

Source of water 

DG set (if any) 

|S.No. Description of non- compliance 

Khasra No, 640/344 

Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

8094239366 

Whether Jaw crusher was found covered? 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

O6|06]23 

Wate, Tankers 

CTO was issued for the production capacity 
of 800 TPD stone grit which is valid till 
31/10/2023. 

Yes / 

Primary Jaw Crusher- ol 
Secondary Jaw Crusher- 02 

Bajri/ Dust Plant- Oj 

Description 

If Yes, then capacity 

Status of Pollution Control Measures found during 

Non-Operational 

Un.ore 
GS15r2 

Observation 

Covered 
Uncovered 

Borewell 

KVA 

Partially Covered 

the inspection at the site: 

35 1384



2.1 

2.2 

2.3 

3 

4 

5 

6 

7 

8 

Whether granulator or secondary jaw crusher was found Covered 
covered? 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

AÜ Nos. of Sides were found covered. 
ZOAD_Nos. of Sides were found uncovered. 

was found wacoered covered. 

Uncovered 

Plantation 

Al 

Whether wind breaking wall is provided? 

Whether boundary of the unit was demarcated? 

Nos. of Sides were found covered. 

ZD_Nos. of Sides were found uncovered. 
Top was found uneeveFed / covered. 

Covered 
Uncovered 

Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

Covered 
Uncovered 

Whether water storage facility has storage facility of Yes l 
atleast 3000litres? 

A Nos. of Sides were found covered. 

3ars Nos. of Sides were found uncovered. 
Top was found uncevered COvered, 

Whether hard surface path/muroom road was provided inYes Ll 
the premises? 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

Ah Nos, of Sides were found covered. 
ZND_Nos. of Sides were found uncovered. 

Top was found uneevered covered. 

Approx. 
Trees 

Newly 
Planted 

Saplings 

Yes VT 

No 

att 

No 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Partially Covered 

No 

5 

Partially Covered 

No 

Partially Covered 

Nos.5 m^2 
Nos. m^2 

Nos. of sides were found 
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11 

Whether water sprinklers were provided at the strategie 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

demarcated 

Yes 
Yes 

Yes 
Yes I 
Yes | 

Whether Sign Board (including name, address, product and Yes / 

production capacity) is provided? 

No 
No 

No 

No 
No 

No 

Duning ansedim, it wes noa-aleratinmal. 

Ro,Nage 
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Annapurna Stone Crusher 
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Annapurna Stone Crusher 
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Annapurna Stone Crusher 
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Annapurna Stone Crusher 
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Annapurna Stone Crusher 
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Annapurna Stone Crusher 
 

43 1392



Annapurna Stone Crusher 
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Ashirwad Crusher Udyog 
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Ashirwad Crusher Udyog 
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Ashirwad Crusher Udyog 
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Ashirwad Crusher Udyog 
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Ashirwad Crusher Udyog 
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5 

6 

8 

a. Name of the Industry 

b. Address of the Industry 

c. E-mail 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

d. Mobile 
e. Telephone 

Date of nspection 

Type of Industry 
Nature of Industry 
Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 

other 

Details of Plant & Machinery: 

S. No. 

4 

Status of consent under Air Act, 1981 

Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any 0perational 

Jaw Crusher 

INSPECTION REPORT 

Machinery 

Vibratory Screen 
Source of water 

DG set (if any) 

| S.No. Description of non- compliance 

M/s Ashopa Ind 
(Unit ID- 29864) 

Khasra No. 79 

Village- Randhisar 
Tehsil- Sujangarh 
District-Churu 

Whether Jaw crusher was found covered? 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Water Tankers 

O6Jo6/Lns 

Yes / 

CTO Was issued for the production capacity 
of 20 TPD stone grit which is valid till 

28/02/2023. 

Primary Jaw Crusher- o) 
Secondary Jaw Crusher- 1 
Bajri/ Dust Plant- L 

No 

(lond cow. 

Description 

If Yes, then capacity 

Non-Operational 

Status of Pollution Control Measures found during the inspection at the site: 

|Observation 
Covered 

Uncovered 

Borewell 

3150») 

KVA 

Partially Covered 
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3 

2.2 

2.3 

4 

7 

8 

2.1 Whether granulator or secondary jaw crusher was found 
covered? 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

Whether water storage facility has storage facility of 
atleast 3000litres? 

Whether hard surface path/muroom road was provided in 
the premises? 

Nos. of Sides were found covered. Nos. of Sides were found uncovesed. Top was found uncovered 

Plantation 

CoveredI 
Uncovered 

Whether wind breaking wall is provided? 

Top was found upcoveretF | 

Covered 

Uncovered 

04 

Whether mechanical chute was provided with the drop Yes L| point of dust conveyor? 

Covered / 
Uncovered 

Top was found uncovered 

Whether there is provision of regular cleaning and wetting Yes w 
of the ground within the premises? 

Yes 

Nos. of Sides were found covered. 
Nos. of Sides werce found uncgvered. 

Yes | 

Nos. of Sides were found covered. 
nD Nos. of Sides were found uncovered. 

Top was found uncovered 

No 

Approx. 
Trees 

Nos. of Sides were found covered. 
Nos, of Sides were found uncoyered. 

Newly 
Planted 

Saplings 

Yes 

covCed. 

Partially Covered / 

No 

No 

coyered. 

Partially Covered 

No 
Flexible pipe for sprinkling provided? Yes 

No 

Partially Covered 

covertd. 

Nos. 
36 Nos. 

çovered. 

275 m^2 
m^2 

F402-m 
inadqut 
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1| 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

demarcated 

Yes 

- Umit we fond mon 

Yes 

Yes 
Yes L 

Yes I 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

Nos. of sides were found 

No 
No 

No 
No 

N 

No 

-eRerational, ny msputin. 

Ro,mgaw 
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Ashopa Ind 
 

 

(Dust Machine under installation) 

 

(Photograph of covered Plant machinery provided by PP on 07/06/2023) 
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Ashopa Ind 
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Ashopa Ind 
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Bagri Bajari Udyog 
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Bagri Bajari Udyog 
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Bagri Bajari Udyog 
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Bagri Bajari Udyog 
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Bagri Bajari Udyog 
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Bagri Bajari Udyog 
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Bagri Bajari Udyog 
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Bhagwati Stone crusher 
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Bhagwati Stone crusher 
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Bhagwati Stone crusher 
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Bhagwati Stone crusher 
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Bhagwati Stone crusher 
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Bhagwati Stone crusher 
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Bhairav Grit udyog 
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Bhairav Grit udyog 
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Bhairav Grit udyog 
 

83 1432



Bhairav Grit udyog 
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Bhairav Grit udyog 
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Bhairav Grit udyog 
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Bhairav Grit udyog 
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Bhairav Grit udyog 
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Bhairav Grit udyog 
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Bhawani Grit Udyog 
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Bhawani Grit Udyog 
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Bhawani Grit Udyog 
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Bhawani Grit Udyog 
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Bhawani Grit Udyog 
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Bhawani Grit Udyog 
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Choudhary Infra 
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Choudhary Infra 
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Choudhary Infra 
 

104 1453



Choudhary Infra 
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Choudhary Infra 
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Choudhary Infra 
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Choudhary Stone Crusher 
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Choudhary Stone Crusher 
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Choudhary Stone Crusher 
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Choudhary Stone Crusher 
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Choudhary Stone Crusher 
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Choudhary Stone Crusher 
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3 

6 

8 

2 

3 

a. Name of the Industry 

4 

b. Address of the Industry 

c. E-mail 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

d. Mobile 
e. Telephone 

Date of Inspection 

Type of Industry 
Nature of Industry 

Olhers 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

other 

Details of Plant & Machinery: 

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Machinery 

Vibratory Screen 

Stalus of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

Source of water 

DG set (if any) 

S.No. Description of non- compliance 
1 

M/s G.S. Stone Crusher (Unit ID- 28044) 

Khasra No. 591/348 
Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

Whether Jaw crusher was found covered? 

9636361199 

Stone Crushing 
Air Polluting 

Small 
Orange 

O610612023 

CTO was issued for the production capacity 
of 500 TPD stone grit which is valid till 

31/01/2024 

Primary Jaw Crusher- 0) 

Secondary Jaw Crusher- 0 
Bajri/ Dust Plant- o, 

twoa yes 
Water Tankers 

Yes / No 

Deseription 

If Yes, then capacity 

Status of Pollution Control Measures found during the inspection at the site: 

lond co 1000 

Non-Operational 

Observation 
Covered 
Uncovered 

Borewell 

KVA 

Partially Covered 

unit 
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6 

2.3 

8 

9 

2.2 Whether Vibratory Screen was found covered? 

Whether granulator or secondary jaw crusher was found Covered 
covered 

Whether ChakkDust Machine was found covered? 

Whether hard surface path/muroom road was provided in 
the premises? 

Whether there is provision of regular cleaning and wetting 
of the ground within the premises? 

Plantation 

Nos, of Sides were found covered. 
0D_Nos. of Sides were found uncovered. 

Top was found meavered covered. 

Whether wind breaking wall is provided? 

dt 

Whether boundary of the unit was demarcated? 

Uncovered 

alNos. of Sides were found covered. RoNo_Nos. of Sides were found uncovered. Top was found uncovered 

Covered 

Whether mechanical chute was provided with the drop Yes point of dust conveyor? 

3S 

Whether water storage facility has storage facility of YeI atleast 3000litres? 

Covered 

UncoverE0 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

Top was found covered. 

Yes 

Yes 

theNos. of Sides were found covered. 
m Nos. of Sides were found uncovered. Top was found URCOVered covered 

ered 

Approx. 
Trees 
Newly 
Planted 
Saplings 

Yes 

No 

wnd 

No 

Partially Covered 

No 

Flexible pipe, for sprinkling provided? Yes No 

No 

covered. 

Partially Covered 

Partially Covered 

No 

13 Nos. T32S 
45 Nos.25 

Tata wA cOut ty pontatin 

m^2 

m^2 

reuting wull provided only 
two euys, No to al. 

madede 
Nos. of sides were found 
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Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 

Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

Whether Sign Board (including name, address, product and 
production capacity) is provided? 

demarcated 

has inbtlle n 

Yes 
Yesa 1 

Yes A I 
Yes 
Yes 

Yes / 

Driny Tndleetin, nit wus fenel 

No 
No 

No 
No 
No 

No 

mon ofetim. nit 

machiuy adso. 
o6o6]23 

Ro,agau 
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G.S. Stone Crusher 
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G.S. Stone Crusher 
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G.S. Stone Crusher 
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G.S. Stone Crusher 
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Ganpati Stone Crushing Industries 
 

 

127 1476



Ganpati Stone Crushing Industries 
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Ganpati Stone Crushing Industries 
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Ganpati Stone Crushing Industries 
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Ganpati Stone Crushing Industries 
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Ganpati Stone Crushing Industries 
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Ganpati Stone Crushing Industries 
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Godara Stone Crusher 
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Godara Stone Crusher 
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Godara Stone Crusher 
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Godara Stone Crusher 
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Gurukripa Stone Crusher 
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Gurukripa Stone Crusher 
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Gurukripa Stone Crusher 
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Gurukripa Stone Crusher 
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Gurukripa Stone Crusher 
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Gurukripa Stone Crusher 
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Gurukripa Stone Crusher 
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Gurukripa Stone Crusher 
 

151 1500



Gurukripa Stone Crusher 
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3 

7 

1 

2 

3 

a. Name of the Industry 

4 

b. Address of the Industry 

c. E-mail 
d. Mobile 

(Under Section 24 of the Air Act, 198T and Under Section 10 of EP Act, 1986) 
M/s Hari Om Grit Udyog 
(Unit ID- 44113) 

e. Telephone 
Date of Inspection 

Type of Industry 
Nature of Industry 

Others 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Status 

Details of Plant & Machinery: 

S. No. 

other 

Status of consent under Air Act, l981 

of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operationg 

Jaw Crusher 

INSPECTION REPORT 

Machinery 

Vibratory Screen 
Source of water 

DG set (if any) 

S.No. Description of non- compliance 

Khasra No. 922/919 

Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

9982499834 

Whether Jaw crusher was found covered? 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

o6/06|2023 

Water Tankers 

CTO was issued for the production capacity 
of 800 TPD stone grit which is valid till 

31/12/2032. 

Yes/ 

(Lond Cw. 4000 

Primary Jaw Crusher- o2 
Secondary Jaw Crusher-02 
Bajri/ Dust Plant- NL 

Description 

If Yes, then capacity 

Non-perational 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 
Covered 
Uneoveret 

Borewe 

KVA 

-PartiaHy Cavered 
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2.1 

2.2 

2.3 

3 

5 

|6 

7 

covered? 
Whether granulator or secondary jaw erusher was found Covered 

Whether Vibratory Screen was found covered? 

Whether ChakkiDust Machine was found covered? 

Whether water storage facility has storage facility of 
atleast 3000litres? 

D4 Nos. of Sides were found covered. 
Nos. of Sides were found uncoyered. 

Top was found ACOVCrCd covered. 

Plantation 

Uncovered 

Whether wind breaking wall is provided? 

Coyered 

Top was found ncoveTCd 

Uncevered 

Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

Covered 
Uncovered 

Whether hard surface path/muroom road was provided in Yes 

the premises? 

Top was found uncevered 

Yes 

Whether there is provision of regular cleaning and wetting Y 
of the ground within the premises? 

Nos. of Sides were found covered. 
Nos. of Sides were found uncoyered. 

Approx. 
Trees 

Top was found uncoVered 

| Newly 

lexible pipe for 
No 

Planted 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

coered. 

Yes 

Saplings 

Partially Covered 

o 

Nos. of\Sides were found covered. 
Nos. of Sldes were found uncovered. 

covered. 

No 

No 

o 

PartiallyCovered 

Jb0 

,covered. 

Partially Covered 

NA 

Ao 

Jsprinkling provided? 

20 Nos.50 
Nos. 2SOO 

m^2 

m^2 

Aeyat 

154 1503



9 

10 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

04 
demarcated 

Yes 
Yes 

Yes 
Yes 
Yes 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

6 o6(23 

Nos. of sides were found 

No 
No 
No 

o&|o6]23 
Ro, nga. 
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Hari Om Grit Udyog 
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/ 

2 

3 

5 

6 

7 

8 

2 

3 

a. Name of the lndustry 

4 

b. Address of the Industry 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
M/s Hari Om Stone Crusher 
(Unit ID- 36709) 

c. E-mail 
d. Mobile 

e. Telephone 

Date of Inspection 

Type of Industry 
Nature of Industry 

Details of Plant & Machinery: -

S. No. 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Machinery 

Vibratory Screen 

Source of water 

DG set (if any) 

Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operatieat 
other 

S.No. Description of non- compliance 

Khasra No. 901/894 

Whether Jaw crusher was found covered? 

Village- Randhisar Lond con. -SH 20 n 
Tehsil- Sujangarh 
District- Churu 

9982499834 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

D6/ D6|2023 

CTO was issued for the production capacity 
of 450 TPD stone grit which is valid till 

31/10/2031. 

Yes/ 

Deseription 
Primary Jaw Crusher- oj 
Secondary Jaw Crusher- u/ 
Bajri/ Dust Plant-o 

Water Tankeís L 

Disconmetiem 

If Yes, then capacity 

Status of Pollution Control Measures found during the inspection at the site: 

Non-Operional 

Observation 
Cqvered 
Uncovered 

Berewel 

-K¥A 

Partiatty fovered 
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2.1 

2.3 

3 

4 

7 

8 

Whether granulator or secondary jaw crusher was found 
covered? 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

Nos. of Sides were found covered. 
Nos. of Sides were found unçóvered. 

Top was found unçoveTed / coered. 

Coyered 
Uncavered 

Plantation 

Coverç 

Whether wind breaking wall is provided? 

Top was found uncoyeret covered. 

Uncovered 

04 

Whether mechanical chute was provided with the drop Y 
point of dust conveyor? 

Covergd Uncovered 

Whether water storage facility has storage facility ofYç 
atlcast 3000litres? 

Nos. of Sides were found covered. 

AA Nos. of Sides were found uncoered. 
Top was found uncovered 

Whether hard surface path/muroom road was provided in Yes 
the premises? 

04 

Whether there is provision of regular cleaning and wetting Ye 
of the ground within the premises? 

Nos. of Sides were found covered. 
Nos. of Sides were found uncotered. 

Top was found uncoveret 1 coyefed. 

Nos. of Sides were found coveted H 
Nos. of Sides were found uncoyéred 

N 

Approx. 
Trees 

Newly 
Planted 

Yes 

Saplings 

No 

Flexible pipe for sprinkling provided? Yex 

Partially Covered I 

No 

No 

60 

Partiatty Covered 

No 

Partially Covered 

coyéred. 

Nos. 

Nos. 12S m^2 
m2 

Jnadiaudt 
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9 

10 

11 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 

Outlet 
Secondary jaw crusher/Granulator 

Inlet 
Outlet 

Outlet of vibratory screen 

demarcated 

Yes 

Yes 

Yes 
Yes 
Yes 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

Nos, of sides were found 

NA o 
No 
No 
No 

ob lo6|23 

Ro, Nagau 

165 1514
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Hari Om Stone Crusher 
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Hari Om Stone Crusher 
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Hari Om Stone Crusher 
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Hari Om Stone Crusher 
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Hari Om Stone Crusher 
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Hari Om Stone Crusher 
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Harsawal Stone Crushing Industries 
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Harsawal Stone Crushing Industries 
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J.S.C. Works 
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J.S.C. Works 
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J.S.C. Works 
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5 

6 

7 

2 

a. Name of the Industry 

3 

b. Address of the Industry 

Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
M/s Jai Jagdamba Stone Crushing 
Industries 

c. E-mail 
d. Mobile 
e. Telephone 

Date of Inspection 

Type of Industry 
Nature of Industry 

Others 

Size of 1Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green 

Details of Plant & Machinery: 

S. No. 

Status of consent under Air Act. 1981 

Jaw Crusher 

INSPECTION REPORT 

Machinery 

Vibratory Screen 

Source of water 

DG set (if anv) 

Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 
other 

S.No. Description of non- compliance 

(Unit ID. 48277) 

Khasra No. 344 

Whether Jaw crusher was found covered? 

Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

9414086482 

Stone Crushing unit 
Air Polluting 
Small 

CTO was issued for the production capacity 
of 400 TPD stone grit which is valid till 

30/04/2023 

Water Tankers 

Cun Ayea 

Description 
Primary Jaw Crusher 

Secondary Jaw Crusher- 2 
Bajri/ Dust Plant 

Yes / No 

If Yes, then capacity 

Non-Operational 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 

Covered 
Uncovered 

Borewell 

KVA 

Partially CoveredI 

184 1533

Dell
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2.3 

3 

4 

6 

2.I 

7 

Whether granulator or secondary jaw crusher was found Covered L 
covered? 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

A Nos. of Sides were found covered. 
Z0aR Nos. of Sides were found uncovered. 

Top was found UnGGvercd covered. 

Uncovered 

Al 

Plantation 

Whether wind breaking wall is provided? 

Nos. of Sides were found covered. 
2049_Nos. of Sides were found uncovercd. 
Top was found RCOVeFed 

CoveredI 
Uncovered 

Covered 
Uncovered 

Whether mechanical chute was provided with the drop Yes / 
point of dust conveyor? 

AR Nos. of Sides were found covered. 
Z0A_Nos. of Sides were found uncovered. 
Top was found upcavered covercd. 

2ea 

Whether water storage facility has storage facility of Yes ! 
atleast 3000litres? 

Whether hard surface path/muroom road was provided in Yes L 
the premises? 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

Top was found uncovered cOvered. 

Approx. 
Trees 

No 

Newly 
Planted 

Saplings 

Yes 

No 

No 

Partially Covered 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Partially Covered / 

covered. 

No 

Partially Covered 

15 Nos. 
Nos. 

m^2 

m^2 

,2 

185 1534



9 

10 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

demarcated 

Yes L 

LOUmen 

Yes | 

Yes 
YesL | 

I 

Yesl 

Whether Sign Board (including name, address, product and Yes / 
production capacity) is provided? 

Nos of sides were found 

No 
No 

No 
No 
No 

No 

-apsatina anel mit pusatie wny nsReti n, rit 

inm umit a nom-aati reat s-c mot 

o8o6|23 
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Jai Jagdamba Stone Crushing Industries 
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Jai Jagdamba Stone Crushing Industries 
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Jai Jagdamba Stone Crushing Industries 
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Jai Jagdamba Stone Crushing Industries 
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Jai Jagdamba Stone Crushing Industries 
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Jai Jagdamba Stone Crushing Industries 
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Jai Jagdamba Stone Crushing Industries 
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Jai Jagdamba Stone Crushing Industries 
 

 

 

194 1543



3 

1 

6 

1 

2 

a. Name of the Industry 

3 

b. Address of the Industry 

c. E-mail 

d. Mobile 

(Under Section 24 of the Air Act, 1981 and Under Secion 10 of EP Act, 1986) 

e. Telephone 

Date of Inspection 

Type of Industry 
Nature of Industry 

Others 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

other 

Details of Plant & Machinery: -

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Vibratory Screen 

Source of water 

Machinery 

DG set (if any) 

Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

S.No. Description of non-compliance 

M/s Jai Shree Ram Industry 
(Unit ID- 30282) 

Khasra No. 321 

Whether Jaw crusher was found covered? 

Village- Randhisar Lond Con. 126 
Tehsil- Sujangarh 
District- Churu 

7300330189 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Disconncdusm 

, yes 
Waler Tankers 

06 /D6 |23 

CTO was issued for the production capacity 
of 450 TPD stone grit which is valid till 

01/07/2032. 

Primary Jaw Crusher- of 
Secondary Jaw Crusher- of 
Bajri/ Dust Plant- L 

Yes / No 
If Yes, then capacity 

Description 

Covered 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 

Non-Operational 

Uncovered 

BorcwelI 

KVA 

Partially Covered 

n dismontd cend 

195 1544



2.) 

2.2 

2.3 

3 

4 

|6 

7 

8 

Whether granulator or secondary jaw crusher was found Covered 
covered? 

Whether Vibratory Sereen was found covered? 

Whether Chakki/Dust Machine was found covered? 

n di'tmaad 
Cond 

con 

Nos. of Sjdes were found covered. 
Nos. of Sides were found uncovered. 

Top was found uncovercd 

Plantation 

Uncovered 

Whether wind breaking wall is provided? 

Top was found uncovered 

Covered\ 
Uncovered 

Covered 

Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

Uncovered 

Whether water storage facility has storage facility of Yes 
atleast 3000litres? 

Whether hard surface path/muroom road was provided in Yes 
the premnises? 

Nos. af Sides were found covered. 
Nos. of^ides were found uncovered. 

Top was found uncòvered 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

Approx. 
Trees 

Nos. o Sides werce found covered. 
Nos. of Sides 

Newly 
Planted 

Nos. of Sides were found covered. 
Nos. of Sjdes were found uncovered. 

Top was found uncoyered 

Saplings 

Yes 

No 

Partially Covered 

NA 

No 

No 

Flexible pipe for sprinkling 
No 

No 

covered. 

Partially Covered 

No 

covered. 

/ 

Partially Covered 

covered. 

covered. 

d'smanled 

protiel? Yes 

Nos. U2 m^2 
10 Nos.250 m^2 

Adeauate 

Were found uncovered. 

196 1545



10 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

03 
demarcated 

Yes 
Yes 

Yes 
Yes 
Yes 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

Nos. of sides were found 

No 22 222 
No 

Nc 

No 

No 

fotund dilcomsadod 

Cond 

o806|23 

Ro, MgauY 

197 1546
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Jai Shree Ram Industry 
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Jai Shree Ram Industry 
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Jai Shree Ram Industry 
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7 

a. Name of the Industry 

b. Address of the Industry 

3 

(Under Section 24 of the Air Act, I981 and Under Section 10 of EP Act, 1986) 
M/s Jain Stone Crushing Works 
(Unit ID- 47215) 

c. E-mail 

d. Mobile 

e. Telephone 

3 Type of Industry 

Date of Inspection 

Nature of Industry 
Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 

other 

Details of Plant & Machinery: -

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Status of Operation during inspection: 

Operational/ Non-operationa/ Closed/ Any Operational 

Machinery 

Vibratory Screen 

Source of water 

DG set (if any) 

S.No. Description of non-compliance 

Khasra No. 364 

Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

9549900009 

Whether Jaw crusher was found covered? 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

o6|oB12923 

CTO was issued for the production capacity 
of 1600 CFT/Day stone grit which is valid till 
01/07/2032. 

Water Tankers 

Primary Jaw Crusher 
Secondary Jaw Crusher-of 
Bajri/ Dust Plant- e 

Yes / 

Deseription 

If Yes, then capacity 

Status of Pollution Control Measures found during the inspection at the site: 

Covered 
Observation 

Non-Operational 

Bseevered 

Borewell 

KVA 

Partiatty tovered 

202 1551



8 

3 

5 

2.2 

2.3 

Whether granulator or secondary jaw crusher was foundCovcred covered 

Whether Vibratory Screen was found covered? 

Whether ChakkiDust Machine was found covered? 

Whether water storage facility has storage facility of 
atleast 3000litres? 

Whether hard surface path/muroom road was provided in 
the premises? 

Nos of Sides were found covered Ao Nos of Sides were found uncovered Top was found wneeed 

Plantation 

Uncovered 

Whether wind breaking wall is provided? 

Covered 

l Nos. Sides were found covered 20_ Nos. of Sides were found uncovered 
Top was found eevered 

Uncovered 

Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

Covered 
Uncovered 

Nos. of Sides were found covered 
20D Nos. of Sides were found uncovered. 
Top was found meevered 

Yes 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

Yes 

Nos. of Sides were found covered 
Nos. of Sides were found uncovered 

Top was foukd uncovered cOvered. 

Approx. 
Trees 

Newly 
Planted 

NA 

Saplings 

Yes 

No 

No 

Partially Covered 

No 
Flexible pipe for sprinkling provided? Yes 

No 

cOvered. 

Partially Covered 

No 

Partially Covered 

covered 

60 Nos. 
15 Nos. 375 m^2 

bt not adequete 

m^2 

covered. 

203 1552



10 

11 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 

Outlet 
Outlet of vibratory screen 

att 
demarcated 

-Dung Fns Retion tmit 

Yes 

Yes 
Yes 

Yes, 

Whether Sign Board (including name, address, product andYes production capacity) is provided? 

Nos. of sides were found 

No 22 222 

No 

No 

No 

Ro, yr 
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Jain Stone Crushing works 
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Jain Stone Crushing works 
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Jain Stone Crushing works 
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Jain Stone Crushing works 
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Jain Stone Crushing works 
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3 

2 

(Under Section 24 of the Air Act, 198| and Under Section 10 of EP Act, 1986) a. Name of the Industry 

3 

b. Address of the Industry 

c. E-mail 
d. Mobile 
e. Telephone 

Date of Inspection 

4 Nature of Industry 
Typc of Industry 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Grecn/ Others 

Details of Plant & Machinery: -

S. No. Machinery 

Status of consent under Air Act, 1981 

INSPECTION REPORT 

Jaw Crusher 

Vibratory Screen 
Source of water 

DG set (if any) 

Status of Operation during inspection: Operational/ Non-operational/ Closed/ Any Operational other 

S.No. Description of non- compliance 

M/s Keshav Grit Udyog (Unit ID- 29865) 
Khasra No. 376 (New Kh No 706/376) Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

Whether Jaw crusher was found covered? 

9414402266 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

O6[0612o23 

Water T�nkors 

CTO was issued for the production capacity 
of 500 TPD stone grit which is valid till 

31/01/2023. 

Primary Jaw Crusher- of 
Secondary Jaw Crusher- t 
Bajri/ Dust Plant- O 

Description 

| Yes-t Ng 
If Yes, the capacity 

Status of Pollution Control Measures found during the inspection at the site: 

CLondcon 

Observation 
Covered v 
Uncovered 

Non-Operationa 

Boreweti 

KVA 

Partially Covered 

DU Nos. of Sides were found covered. 

210 1559
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2.2 

2.3 

3 

4 

6 

9 

2.1 

7 

Whether granulator or seeondary jaw crusher was found 
covered? 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

Nos. of Sides were found uncotered. 
Top was found uncoveret coyefed. 

Covered 
Uncovered 

Plantation 

Whether wind breaking wall is provided? 

Whether boundary of the unit was demarcated? 

Top was found uncoycred 

Covered 
Uncovered 

Whether mechanical chute was provided with the drop Yes V 
point of dust conveyor? 

Whether water storage facility has storage facility of Yes 
atleast 3000litres? 

Covered 
Uncovered 

Whether hard surface path/muroom road was provided in Yes 
the premises? 

Nos, of Sides were found covered. 
00Nos. of Sides were found uncovered. 
Top was found uncovered/ coYered. 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

Nos. of Sides were found covered. 
Nos. of Sides were found uncoyered. 

1coyefed. 

Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 
Top was found ncevered 

Approx. 

No 

Trees 

Partially Covered 

Newly 
Planted 

Yes. 

Saplings 

Hexible pipe for sprinkling provided? Ye_ 

No 

demarcated 

Partially Covered 

Nb 

N 

Partially Covered 

02508 

Totot CoUstet by ptamati m 

coyered. 

oS Nos.2S m^2 
o8 Nos.200 m^2 

No Adquate 

Nos. of sides were found 
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11 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

Yes I 
Yes 

Yes 
Yes 
Yes 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

| 
| 

No 
No 

No 
No 
No 

No 

apnaimal 
ito 
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Keshav Grit Udyog 
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Keshav Grit Udyog 
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Keshav Grit Udyog 
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Keshav Grit Udyog 
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Keshav Grit Udyog 
 

217 1566



Keshav Grit Udyog 
 

 

218 1567



4 

1 b. Address of he Industry 

5 

a. Name of the Industry 

2 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

3 

c. E-mail 

d. Mobile 

e. Telephone 
Date of Inspection 

Type of Industry 
Nature of Industry 
Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 

Details of Plant & Machinery: 
S. No. 

Status of consent under Air Act, 198I 

Jaw Crusher 

INSPECTION REPORT 

Vibratory Screen 

Source of water 

Machinery 

DG set (if anv) 

Status of Operation during inspection: 
Operationa/ Non-operational/ Closed/ Any Operational 
other 

S.No. Description of non- compliance 

M/s Krishna Naresh Kanhiya ndustries 
(Unit ID- 12324) 

Khasra No. 800/790, 827/791 

Whether Jaw crusher was found covered? 

Village- Randhisar 

Tehsil- Sujangarh 
District- Churu 

9928614385 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

06/06]23 

Water Tyrkers 

CTO was 0ssued for the production capacity 
of 1000 TPD stone grit which is valid till 

30/04/2033 

Primary Jaw Crusher- of 
Secondary Jaw Crusher-o1 
Bajri/ Dust Plant- e 

Yes / 

Description 

If Yes, thc� capacity_ 

(Lomd Co-1000 ) 

Status of Pollution Control Measures found during the inspection at the site: 

Non,Operational 

Observation 

Corered 
Uncovered 

BoreweH 

KVA 

Partially Cevered 

219 1568



2.1 

2.2 

4 

S 

2.3 Whether Chakki/Dust Machine was found covered? 

6 

7 

covered? 
Whether granulator or secondary jaw crusher was found Coyofed 

Whether Vibratory Screen was found covered? 

04 Nos. of Sides were found covered. 
Nos. of Sides were found unçøvered. 

Top was found uncovered 

Uncovered 

Plantation 

Whether wind breaking wall is provided? 

Top was found uncovered 

Cavered 
Uncovered 

04 

Whether mechanical chute was provided with the dropXes 
point of dust conveyor? 

Coyerel 
UncawerFed 

Whether water storage facility has storage facility of YEs 
atleast 3000litres? 

Whether hard surface path/muroom road was provided in Xes 
the premises? 

Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 
Top was found uneevered / 

Whether there is provision of regular cleaning and wetting Xes 
of the ground within the premises? 

Top was found uncovered- / coveréd. 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

No 

Approx. 
Trees 

Newly 
Planted 

Saplings 

iNo 

Nos. of Sides were found covered. 
Nos. of Sides were found uncoyered. 

No 

cgYered. 
Partially Covered 

No 

No 
1 Flexible pipe for sprinkling provided? Yes 

coNered. 

Partiatty Covered 

52. 

coYered. 

Parttally Covered 

No 

L6 Nos.D0o m^2 

Nos.13O0 m^2 

220 1569



9 

10 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

demarcaled 

Yes 

Yes 

Yes 
Yes 
Yes 

Whether Sign Board (including name, address, product andYçs 
production capacity) is provided? 

Nos. of sides were found 

No 
Na 
No 

No 

Ro, agun 
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Krishna Naresh Kanhiya Industries 
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Krishna Naresh Kanhiya Industries 
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Krishna Naresh Kanhiya Industries 
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Krishna Naresh Kanhiya Industries 
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Krishna Naresh Kanhiya Industries 
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Krishna Naresh Kanhiya Industries 
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1 

a. Namc of the Industry 

1 

b. Address of the Industry 

3 

c. E-mail 

4 

(Under Section 24 of the Air Act, |98| and Under Section 10 of EP Act, 19%o) 

d. Mobile 

e. Telephone 
Date of Inspection 

Type of Industry 

5Size of Industry: L 
Calegory of 

Ind.Medium/ Small 
Nature of Industry 

Others 

other 

S. No. 

8 Status of consent under Air Act, 1981 

Details of Plant & Machinery: 

Jaw Crusher 

INSPECTION REPORT 

Red/ Orange/ Green/ 

Vibratory Screen 

Machinery 

Source of water 

DG set (if any) 

Status of Operation during inspection: 
Operational/ Non-operational/ Closed! Any Operatiana 

S.No. Description of non- compliance 

M/s Hari Om Crusher Udyog (Old Anjani 
Stone Crusher) 
(Unit ID- 29858) 

Khasra No. 320 

Whether Jaw crusher was found covered? 

Village- Randhisar 
Tehsil- Sujangarh 
D1strict- Churu 

9982499834 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

CTO was issued for the production capacity 
of 250 TPD stone grit which is valid till 
30/11/2032. 

Tapk�rs 

Non-Bperational 

Description 
Primary Jaw Crusher- / 

Secondary Jaw Crusher- L 
Bajri/ Dust Plant-o 

Yes T Ng 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 

Coverçd 

Borcwet 

Pariatly Covered 

TIr Yes, theh eapacity 

228 1577



2.1 

2.2 

2.3 

3 

|5 

6 

7 

|8 

Whether Vibratory Screen was found covered? 

Whether granulator or secondary jaw crusher was found Coyeped covered? 

Whether Chakki/Dust Machine was found covered? 

Uncovered 

Nos. of Sides were found covered 
Nos, of Sides were found uncoered. 

Top was found uncovered coyered. 

Unovered 

Plantation 

Whether wind breaking wall is provided? 

04 Nos. oKSides were found covered 
Nos. of Sides were found uncovered. 

Top was fouhd uncoverad 

Coveret 
Uncoveret 

Cayered 
Uncovered 

Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

Whether water storage facility has storage facility of Yes 
atleast 3000litres? 

Whether hard surface path/muroom road was provided in Yes 
the premises? 

Nos. of Sides were found covered. 

0Nos. of Sides were found uncovered. 
To o was found uncovered covgfd. 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

DyNos. of Sides were found covered. 
anNos. of Sides were found uncovered. 
Top was found 

Nc 

Approx. 
Trees 

Newly 
Planted 

No 

Saplings 

No 

10 

No 

Partiatty Covered 

NA 

No 

Flexible pipe for sprinkling provided? Yes 

|23 

cOvered. 

Partiatty Covered 

No 

Partially Covered 

Nos.25O 
Nos. S m^2 

m^2 

t 

uncevered ,sóvered. 

229 1578



9 

10 

11 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 

Outlet 
Secondary jaw crusher/Granulator 

Inlet 

Outlet 
Outlet of vibratory screen 

demarcated 

Yes 

Yes 

Yes 

Yes 
Yes 

Whether Sign Board (including name, address, product andXes 
production capacity) is provided? 

Nos, of sides were found 

No 

No 

N 

Qauika 
Ro, Nagau 

230 1579



Hari Om Crusher Udyog 
 

231 1580



Hari Om Crusher Udyog 
 

232 1581



Hari Om Crusher Udyog 
 

 

233 1582



234 1583

Dell
Textbox
31/12/2032.



235 1584



236 1585



Ma Durga Stone Crushing Industries 
 

237 1586



Ma Durga Stone Crushing Industries 
 

238 1587



Ma Durga Stone Crushing Industries 
 

 

 

 

239 1588



Ma Durga Stone Crushing Industries 
 

 

 

 

240 1589



Ma Durga Stone Crushing Industries 
 

 

 

241 1590



242 1591



243 1592



244 1593



Mahalaxmi Crusher Udyog 
 

245 1594



Mahalaxmi Crusher Udyog 
 

246 1595



Mahalaxmi Crusher Udyog 
 

 

247 1596



248 1597



249 1598



250 1599



Maruti Mangal Stone Ind 
 

251 1600



Maruti Mangal Stone Ind 
 

252 1601



Maruti Mangal Stone Ind 
 

253 1602



Maruti Mangal Stone Ind 
 

254 1603



Maruti Mangal Stone Ind 
 

255 1604



Maruti Mangal Stone Ind 
 

 

256 1605



/ 

|b Address of the Industry 

1 

2 

3 

Name of the Industry 

4 

c. E-mail 

(Under Scction 24 of the Ar ACt, 1981 and Under Section 10 of EP Act, I986) 

M/s Mateshwari Stone Crusher 
(Unit IID- 28055) 

d. Mobile 
Telephone 

Date of Inspcction 

Type of Industry 
Nature of Industry 

S. No. 

Others 

Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orangel Green 

Details of Plant & Machinery: 

other 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Status ol Operation during inspection: 
Operational/ Non-operationall Closed/ Any Operational 

Machinery 

Vibratory Screen 

Source of water 

DG set (if any) 

S.No. Description of non- compliance 

Khasta No 801/700 

Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

9460845 100 

Whether Jaw crusher was found covered? 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Water Tankers 

o6o6123 

CTO Was issued for the production capacity 

of 560 TPD stone grit which is valid till 

31/12/2031. 

Yes / 

Primary Jaw Crusher- ol 
Secondary Jaw Crusher- 02 

Bajri/ Dust Plant- s 

Ne 

(Cond cun2s20 

Deseription 

If Yes, then capacity 

Non-Operational 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 
Covered 
Uncoverd 

Borewell 

KVA 

Partially Covered / 

257 1606



2.1 

2.2 

2.3 

6 

Whether granulator or secondary jaw crusher was found Covered 

cOvercd? 

Whether Vibratory Sereen was found covered? 

Whether ChakkiDust Machine was found covered? 

Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

Top was found uncovered cQvSed. 
Partially Covered 

Uncovered 

Plantation 

Top was found uncovered 

Whether wind breaking wall is provided? 

Covkred 
Uncovered 

Top was found uncoveret 

Covered 
Uncovered 

Whether hard surface path/muroom road was provided in Yes 

the premises? 

Whether mechanical chute was provided with the drop Yes AI 

point of dust convevor? 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

Nos., of Sides were found covered. 

Nos. of Sides were found uncgvered. 
coyfed. 

Whether water storage facility has storage facility of Yes I 

atleast 3000litres? 

Top was found uncpvered / co¾red. 

Approx. 

Nos, of Sides were found covered. 

Nos. of Sides were found uncovered. 

Trees 

Newly 
Planted 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

Yes 

No 

Saplings 

Partially Covered 

No 

Flexible pipe for sprinkling provided? Yes 
No 

No 

No 

Partially Covered 

covgfed. 

23 Nos.5 

No 

Nos. 

1950 
Adeaua k 2325 m 

m^2 
m^2 

258 1607



9 Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory sereen 

demarcated 

Yes Yes I 

that mt 

t Shortay et Rw -mdia 

Yes I 
Yes 

Yes 

Whether Sign Board (including name, address, product and Yes w 
production capacity) is provided? 

Nos, of sides were found 

No 

No 

No 
No 

No 

No 

Duing hetimit as non- eReratinud Pp hay mtmd 
uas non- alctiu om dst -y monthu du 

259 1608



Mateshwari Stone Crusher - Pending 
 

260 1609



Mateshwari Stone Crusher - Pending 
 

261 1610



Mateshwari Stone Crusher - Pending 
 

262 1611



Mateshwari Stone Crusher - Pending 
 

263 1612



Mateshwari Stone Crusher - Pending 
 

264 1613



Mateshwari Stone Crusher - Pending 
 

265 1614



Mateshwari Stone Crusher - Pending 
 

266 1615



Mateshwari Stone Crusher - Pending 
 

267 1616



Mateshwari Stone Crusher - Pending 
 

268 1617



Mateshwari Stone Crusher - Pending 
 

 

269 1618



7 

1 

a. Name of the Industry 

2 

b. Address of the Industry 

3 

c. E-mail 

(Under Section 24 of the Air Act, 1981 and Under Secion 10 of EP Act, 1986) 
M/s Om Grit Udyog 
(Unit ID- 37321) 

d. Mobile 

3 Type of Industry 

e. Telephone 

Date of Inspection 

Nature of Industry 
Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 
Status 

other 

Details of Plant & Machinery: -

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

of Operation during inspeclion: 
Operational/ Non-operationa/ Closed/ Any0peratienel 

INSPECTION REPORT 

Machinery 

Vibratory Screen 
Source of water 

DG set (if anv) 

S.No. Description of non- compliance 

Khasra No. 867/28 
Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

99290728 10 

Whether Jaw crusher was found covered? 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

D6/06 /23 

CTO was issued for the production capacity 
of 750 TPD stone grit which is valid till 

30/06/2023. 

Yes + 

O, yes 

Water Tankers / 

(Lond ConJ. =1016 

Description 
2 Primary Jaw Crusher-

Secondary Jaw Crusher- o2 
Bajri/ Dust Plant- L 

If Yes, then capacity 

Status of Pollution Control Measures found during the inspection at the site: 

Nop-Óperational 

Observatiop 
Coversd 
Uncovered 

Borewell 

KVA 

Partially Cover�d 

270 1619



2.1 

2.2 

2.3 

3 

5 

6 

7 

8 

Whether granulator or secondary jaw crusher was found Coverd covered? 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

Nos. of Sides were found covered. Nos. of Sides were found uncovered. Top was found uncavered 

Uneevered 

Plantation 

Whether wind breaking wall is provided? 

Top was found uncovered 

Coverá 
Uncovered 

Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

Whether water storage facility has storage facility of Yes 
atleast 3000litres? 

Covered 
Uncovered 

Whether hard surface path/muroom road was provided in Yes 
the premises? 

Top was found uncovered 

Whether there is provision of regular cleaning and wetting yes 
of the ground within the premises? 

Nos. of Sides were found covered. Nos. of Sides were found uncovered. 

Approx. 

Partiatlytovered 

Nos, of Sidas were found covered. 
Nos. of Sides vere found uncovered. 

Top was found uncovered covered. 

No 

Newly 
Planted 

Nos, of Sides were found covered. 
Nos. of Sides were found uncovered. 

Yes/ 

covered. 

PartiallyCavered 

Saplings 

Flexible pipe for sprinkling provided? 

covered. 

NA 
Partially Covered 

Trees 20 Nos. 1S0 m^2 

Nos.31SO 

coyefed. 

Na 

m^2 

ysoom 
Adequati 

271 1620



9 

10 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

demarcated 

Yes 
Yes 

Yes 
Yes 
Yes 

Whether Sign Board (including name, address, product and Yas 
production capacity) is provided? 

Nos. of sides were found 

o 

No 

No 

oG fo6|23 

Ro ,nagu 

272 1621



Om Grit Udyog 
 

273 1622



Om Grit Udyog 
 

274 1623



Om Grit Udyog 
 

275 1624



Om Grit Udyog 
 

276 1625



Om Grit Udyog 
 

277 1626



Om Grit Udyog 
 

278 1627



Om Grit Udyog 
 

279 1628



Om Grit Udyog 
 

 

280 1629



S 

2 

Name of the Industry 

b. Address of the Industry 

3 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

c. E-mail 

3 Type of Industry 

4 

|d. Mobile 

4 Nature of Industry 

e. Telephone 

Date of Inspection 

S. No. 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Others 

other 

Details of Plant & Machinery: 

Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Vibratory Screen 

Source of water 

Machinery 

DG set (if any) 

S.No. Description of non- compliance 

M/s Partap Singh 
(Unit ID- 8074) 

Whether Jaw crusher was found coveered? 

Khasra No. 699/373 
Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

9982618489 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Operational 

06\06(20n3 

Water Tnkers 

CTO was issued for the production capacity 
of 850 TPD stone grit which is valid till 

30/09/2022. 

Yes / 

CLond cow- 7500 

Primary Jaw Crusher- 01 
Secondary Jaw Crusher- 0 2 

Bajri/ Dust Plant- 0 

Deseription 

If Yes, then 

Status of Pollution Control Measures found during the inspection at the site: 

Non-Operational 

Observation 
Covered 
Uncovered 

BorewelI 

KVA 

Partially Covered / 

capacity 

281 1630



2,2 

2.1 

7 

8 

Whether granulator or secondary jaw crusher was found Covered 
covered? 

2.3 Whether Chakki/Dust Machine was found covered? 

Whether Vibratory Screen was found covered? 

Nos. of Sides were found covered. 
Nos, of Sides were found uncovered 

Top was found uncoverod 

Uncovered 

Plantation 

Whether wind breaking wall is provided? 

Cayered 
Uncovered 

Top was found uncovered 

Covereá 

Whether mechanical chute was provided with the drop Yc 
point of dust conveyor? 

Whether water storage facility has storage facility of Yes 
atlcast 3000litres? 

Top was found uncevored coveréd. 

Uncoveret 

Whether hard surface path/muroom road was provided in Yes 
the premises? 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

Nos. of Sides werc found covered. 

Nos. of Sides were found uncoyered. 

Top was found uncovered 

Approx. 
Trees 

Newly 

Nos, of Sides were found covered. 

Nos. of Sides were found uncovered. 

Planted 

No 

Yes 

coverçd 

Partially tovered 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

covered. 

Flexible pipe for sprinkling provided? Yes 

Saplings 

|No 

eoyared. 
PartiallyCurered 

No 

No 

PartiatBy Covered 

30 

No 

IR Nos. 4C0 m^2 
Nos. 

7S0 
m^2 

200m 

282 1631



10 

11 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

Att 
demarcated 

- Duimy Fnopecim, t os fom 

Yes Li 
Yes | 

Yes / 
Yes 

Yes L| 

Whether Sign Board (including name, address. product and Yes 
production capacity) is provided? 

Nos, of sides were found 

No 

No 

No 
No 
No 

No 

Ro,agaur 

283 1632



Partap Singh 
 

284 1633



Partap Singh 
 

285 1634



Partap Singh 
 

286 1635



Partap Singh 
 

287 1636



Partap Singh 
 

288 1637



Partap Singh 
 

 

289 1638



290 1639

Dell
Textbox
31/06/2033.



291 1640



292 1641



Pashupati Nath Stone Crusher 
 

293 1642



Pashupati Nath Stone Crusher 
 

294 1643



Pashupati Nath Stone Crusher 
 

295 1644



Pashupati Nath Stone Crusher 
 

296 1645



Pashupati Nath Stone Crusher 
 

297 1646



Pashupati Nath Stone Crusher 
 

298 1647



Pashupati Nath Stone Crusher 
 

 

299 1648



a. Name of the Industry 

b. Address of the Industry 

c. E-mail 

e. Telephone 

2 

(Under Section 24 of the Air Act, 1981 and Under Scction 10 of EP Act. 1986) 
M/s R.K. Crushing Udyog 
(Unit ID- 30281) 

d. Mobile 

3 

Date of lnspecion 

Type of lndustry 
Nature of Industry 

5 Size of Industry: Large/ Medium/ Small 
Category of Industry: Red! Orange/ Green/ 
Others 

4 

other 

Details of Plant & Machinery: 

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Status of Operation during inspection: 

Operational Non-operationa/ Closed/ Any Operational 

Machinery 

Vibratory Screen 
Source of water 

DG set (if any) 

S.No. Description of non- compliance 

Khasra No. 653/404 (New Khasra No. 695/404) 
Village- Randhisar 
Tehsil- Sujungarh 
District- Churu 

Whether Jaw crusher was found covered? 

7014842808 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

o6/06/2023 

Ol, yes8 
Water Tankers 

CTO was issued for the production capacity 
of 300 TPD stone grit which is valid till 
30/11/2023. 

Primary Jaw Crusher- of 
Secondary Jaw Crusher-o 
Bajri/ Dust Plant- of 

Yes / 

CCsnd co-tb00) 

Description 

If Yes, then capacity 

Status of Pollution Control Measures found during the inspection at the site: 

Non-Operational 

Observation 
Covered i 
Uncovered 

Borewell 

KVA 

Partially Covered 

300 1649



2.1 

2.2 

2.3 

3 

6 

|7 

8 

Whether Vibratory Screen was found covered? 

Whether granulator or secondary jaw crusher was found Covered L| 

covered? 

Whether Chakki/Dust Machine was found covered? 

Nos. of Sides were found covered. 

Nos, of Sides were found uncoyered. 
coyefed. Top was found umeovered 

O0 

Uncovered 

Plantation 

Whether wind breaking wall is provided? 

Whether boundary of thc unit was demarcated' 

Nos. of Sides were found covered. 

00Nos. of Sides were found uncovered. 

Top was found uncovered / 

Covered 
Uncovered 

Whether mechanical chute was provided with the drop Ye_ 

point of dust conveyor? 

Covered 
Uncovered 

Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

Top was found uneeveredI coyered. 

Whether water storage facility has storage facility of Yes ! 

atleast 3000litres? 

Whether hard surface path/muroom road was provided in Ye_ 

the premises? 

Whether there is provision of regular cleaning and wetting Yes 

of the ground within the premises? 

Top was found uncovered 

Approx. 
Trees 

No 

Partially Covered 

Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

Planted 

coyefed. 

Partially Covered 

No 
Flexible pipe for sprinkling provided? Yes 

Saplings 

Yes 

Partially Covered 

Nos.50 

Newly 45 Nos.||3 m^2 

No 

cqyered. 

m^2 

Tat) anua coi by ptontati 

Adliquate 

Nos, of sides were found 

301 1650



10 

11 

Whether water sprinklers were provided at the strategic 

locations 
Jaw Chusher 

Inlet 
Outlet 

Secondary saw cusher/Granulator 

Inlet 
Outlet 

Outlet of vibratory screen 

demarcated 

Yes L 
Yes w| 

Yes I 
Yes 

Yes 

Whethcr Sign Board (including name, address. product and Yes | 

production capacity) is provided? 

-Dung mspectin,iit ws fem 

No 

Je 

No 

No 

No 
No 

No 

nn afuatmal. 

Ro,nagauY 

302 1651



R.K. Crushing Udyog 
 

303 1652



R.K. Crushing Udyog 
 

304 1653



R.K. Crushing Udyog 
 

305 1654



R.K. Crushing Udyog 
 

 

306 1655



2 

a. Name of the Industry 

3 

b. Address of thc Industry 

4 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

c. E-mail 
d. Mobile 
e. Telephone 

1 Nature of Industry 

Date of Inspection 

Type of Industry 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 

other 

Details of Plant & Machinery: -

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

Machinery 

Vibratory Screen 

Source of water 

DG set (if any) 

S.No. Description of non- compliance 

M/s R.K. Industry (Unit IID- 29860) 

Khasra No. 738/374 
Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

Whether Jaw crusher was found covered? 

7665002435 

Stone Crushing unit 

Air Polluting 
Small 

Orange 

O6)06/2os 

Water Tankes< 

(Lond cow 

CTO was issued for the production capacity 
of 550 TPD stone grit which is valid till 

31/08/2032. 

Primary Jaw Crusher- o) 
Secondary Jaw Crusher- 02 

Bajri/ Dust Plant- O/ 

Yes / No 
I Yes, then capacity 

Description 

Non-Operational 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 
CQvered 
Un
overed 

Borewelt 

lo00) 

KVA 

Partially Covered 1 

307 1656



2.2 

2.3 

3 

6 

7 

8 

9 

Whether granulator or secondary Jaw crusher was found CQvered covered? 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

Nos. of Sides were found covered. 
Nos, of Sides were found uncovered. 

Top was found uncovered 

Uncovere¥ 

Plantation 

Whether wind breaking wall is provided!? 

Coxered 

Whether boundary of the unit was demarcatcd? 

Uncovered 

o4 Nos. of Sides were found covered. 0D Nos. of Sides were found uncovered. Top was found uncovercd / covered. 

Whether mechanical chute was provided with the drop Yes,/ point of dust conveyor? 

Covered 

Uncovered 

Whether water storage facility has storage facility of Yes l atleast 3000litres? 

Whether hard surface path/muroom road was provided in Yes | 
the premises? 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

Nos. of Sides were found covered. 
90Nos. of Sides were found uncoyered. Top was found uncovered 

D9 Nos. of Sides were found covered. 
O0Nos. of Sides were found uncovered. 
Top was found uncoVered |coyefed. 

No 

Approx. 
Trees 

Newly 
Planted 
Saplings 

No 

Yes 

N 

N 

/ covered. 

PartialBytovered 

Flexible pipe for sprinkling provided? Ye 

Daeauate 

Partially Covered 

No 

50 No. 

covored. 

Partially Covered 

09 Nos.S m^2 
m^2 

|495m 

Nos. of sides were found 

308 1657



11 

Whether water sprinklers were provided at the strategic 

locations: 
Jaw Crusher 

Inlet 
Qutlet 

Secondary jaw crusher/Granulator 
Inlet 
Qutlet 

Outlet of vibratory screen 

-buing Iweeeti 

demarcated 

unit 

YesV 
Yes 

Yes 

Whether Sign Board (including name, address. product and Yes 

production capacity) is provided? 

Yes 
Yes 

o6 (o6|23 

No 

No 22 22 
No 

No 

No 

famd oRational 

o8oef23 

Ro, agaur 

309 1658



R.K. Industry 
 

310 1659



R.K. Industry 
 

311 1660



R.K. Industry 
 

312 1661



R.K. Industry 
 

313 1662



R.K. Industry 
 

314 1663



R.K. Industry 
 

 

315 1664



/ 

1 

a. Name of the Industry 

3 

b. Address of the Industry 

4 

(Under Section 24 of the Air Act., 1981 and Under Secion 10 of EP Act, 1986) 

c. E-mail 
d. Mobile 
e. Telephone 

4 Nature of Industry 

Date of Inspection 

|Type of Industry 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 

other 

Details of Plant & Machinery: 

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Vibratory Screen 

Source of water 

Machinery 

DG set (if any) 

Status of Operation during inspection: 
Operational/ Non-operationa/ Closed/ Any Operational 

S.No. Description of non- compliance 

M/s Randhisar Stone Crushing Industries 
(Unit ID- 29862) 

Khasra No. 319 

Whether Jaw crusher was found covered? 

Village- Randhisar Lond cow Tehsil- Sujangarh 
District- Churu 

9828876095 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

O6l06 (2o23 

O, yes 
apkers 

CTO was issued for the production capacity 
of 18000 MT PER ANNUM stone grit which 
is valid till 31/10/2023 

Primary Jaw Crusher- of 
Secondary Jaw Crusher- o 
Bajri/ Dust Plant- Of 

Water 

Deseription 

Yes, then capacity 

Non-Operational 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 

Borewel 

Covered I 
Uncovered 

2400-,3) 

KVA 

Partially Covered 

316 1665



2.1 

2.2 

2.3 

3 

5 

6 

Whether granulator or secondary jaw crusher was found Covered covered) 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

Nos. of Sides were found covered. Nos, of Sides were found uncovered. Top was found uncovered 

Uncovered 

Plantation 

Whether wind breaking wall is provided? 

Top was found uAeoVered 

Gorered 
Uncovered 

Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

Çoxered 
Uncovered 

Whether hard surface path/muroom road was provided in Yes 
the premises? 

Top was found uncevered 

Whether water storage facility has storage facility of Yes | 
atlcast 3000litres? 

Nos. of Sides were found covered. Nos. of Sides were found uncovçrcd. 
covered. 

Whether there is provision of regular cleaning and wetting Yes | 
of the ground within the premises? 

Top was found uncevercd 

Approx, 
Trees 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

Newly 

Yes 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

coyored. 

Planted 

Saplings 

Partially Covered 

No 

No 

No 

Flexible pipe for sprinkling provided? Y 
No 

Partially Covered 

No 

covered. 

cOveped. 

Partially Covered 

No 

Nos. 
28 Nos. 

Inade ancte 

m^2 

m^2 Goo 

317 1666



10 

Whether boundary of the unit was demarcated? 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

04 
demarcated 

Yes 
Yes I 

Yes 

Yes L 
Yes 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

Nos. of sides were found 

No 22 222 
No 

No 

No 

No 

-pwingrspetim mit es fonl nom-epratimal. 

Ro, Nagau 

318 1667



Randhisar Stone Crushing Industries 
 

319 1668



Randhisar Stone Crushing Industries 
 

320 1669



Randhisar Stone Crushing Industries 
 

321 1670



Randhisar Stone Crushing Industries 
 

322 1671



Randhisar Stone Crushing Industries 
 

 

323 1672



324 1673

Dell
Textbox
31/05/2033.



325 1674



326 1675



Shree Balaji Stone Supplier 
 
 

 

 

 

327 1676



Shree Balaji Stone Supplier 
 

 

 

 

 

 

328 1677



Shree Balaji Stone Supplier 
 

 

 

 

329 1678



Shree Balaji Stone Supplier 
 

 

 

 

 

330 1679



Shree Balaji Stone Supplier 
 

 

331 1680



332 1681

Dell
Textbox
31/03/2033.



333 1682



334 1683



Shree Ma devi Crushing Industries 
 

335 1684



Shree Ma devi Crushing Industries 
 

336 1685



Shree Ma devi Crushing Industries 
 

337 1686



Shree Ma devi Crushing Industries 
 

338 1687



Shree Ma devi Crushing Industries 
 

339 1688



Shree Ma devi Crushing Industries 
 

340 1689



Shree Ma devi Crushing Industries 
 

 

341 1690



3 

6 

8 

a. Name of the Industry 

4 

b. Address of the Industry 

(Under Section 

c. E-mail 
d. Mobile 

e. Telephone 

Date of Inspection 
Type of Industry 
Nature of Industry 

Others 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Status 

S. No. 

Details of Plant & Machinery: -

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 
of the Air Act, I981 and Under Secion 10 of EP Act, 1986) 

Vibratory Screen 

Source of water 

DG set (if any) 

Machinery 

of Operation during inspection: 
Operationa/ Non-operationa/ Closcd/ Any Operational 
other 

S.No. Description of non- compliance 

M/s Shri Devi Ind. 
(Unit ID- 28060) 

Khasra No. 373 

Whether Jaw crusher was found covered? 

Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

9982618489 

Small 

Elsueli dis comln 

Stone Crushing unit 
Air Polluting 

Orange 

Water Tankers 

o6lo6/2o 

CTO Was issued for the production capacity 
of 20 TPD stone grit which is valid till 

31/12/2031 

Yes / 

Primary Jaw Crusher-
Secondary Jaw Crusher- ML 
Bairi/ Dust Plant- ol 

No 

Description 
N 

If Yes, then capacity 

Status of Pollution Control Measures found during the inspection at the site: 

Non-Operational 

Observation 
Covered 

Uncovered 

Borewell 

KVA 

Partially Covered 

342 1691



2 1 

2.2 

6 

2.3 Whether Chakki/Dust Machine was found covered? 

7 

8 

Whether granulator or secondary jaw crusher was found Covered L 
covered? Uncovered 

Whether Vibratory Screen was found covered? 

Whether water storage facility has storage facility of 
atleast 3000litres? 

DUNos. of Sides were fogund covered. 
OO Nos. of Sides were fóund uncovered 
Top was found uncovered 

Plantation 

Nos. of Sides were found covered. 
oD Nos. of Sides were found uncovered 

Whether wind breaking wall is provided? 

Top was found uncovered 

Covered I Partially Covered 
Uncovered 

Top was found uncovered 

Covered I 

Whether mechanical chute was provided with the drop Yes Loi 
Doint of dust conveyor? 

Uncovered 

Whether hard surface path/muroom road was provided in Yes 

the premises? 

Yor 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

O4Nos. of Sides were found covered. 
20_Nos. of Sides were found uncovered. 
Top was found uncovered coverod. 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

coyered. 

Approx. 
Trees 

No 

Newly 

Partially Covered 

Planted 

Yes 

Flexible pipe for sprinkling provided? Yes 

Saplings 

N6 

No 

covgred 

No 

Partially Covered 

Nos. 

Cont be wnhud 

Nos. 

m^2 

NA 

m^2 

343 1692



9 

10 

Whether boundary of the unit was demarcated? 

has 

Whether water sprinklers were provided at the strategic 

locations: 
Jaw Crusher 

Inlet 

Outlet 
Secondary jaw crusher/Granulator 

Inlet 

Outlet 

Outlet of vibratory screen 

demarcated 

Yes 
Yes 

Yes 
Yes 
Yes 

Whether Sign Board (including name, address, product and Yes 

production capacity) is provided? 

Nos. of sides were found 

No 

No 2 
No 

No 

No 

Cont be 

DUng Thnseectim , nit ws feund mn-apaion pp 

inturmed that slbi cty iscommeti m hus heen 

Ro, Mgau 

222 

344 1693



No. 

Imer's Name 

No. 

01 

$S....*. 

). 

JODHPUR VIDHYUT VITRAN NIGAM LTO. 
Office ;Assistant Engineer (0&M) Jd, VV.Nigam Ltd., CHHAPAR 

Removed 

-5 

Ice Date 

Sign. 

fntoBor 

Shu Deuç Tndusss 

DISCONNECTION ORDER 

.Account No.a. 

New No. SOP. F-9 

OMlooada.....edw. Boro. tandhi san 
Change Meter on premises of the above consumer due to .as.... and report as under.-fnt Not peid. 

Page No. 

REPORT 

075 

Dato 01/12.o 

Advice to Jen ..kaanadisar. 

A.En.IÁRO 

Meter No. Make Constant Amps. Volts Phase Fuse Size Reading 

44258 kot 

PT. Rato. MuitiplyiFg Facjor.P. 

Sdinior En Sign 

345 1694



Shri Devi Ind 
 

346 1695



Shri Devi Ind 
 

 

347 1696



1 

a. Name of the Industry 

1 

b. Address of the Industry 

(Under Section 24 of the Air Act, 1981 and Under Secion 10 of EP Act, 1986) 

M/s Shri Ganesh Grit Udyog 
(Unit ID. 43901) 

c. E-mail 

3 

d. Mobile 

4 

e. Telephone 

1 Nature of Industry 

Date of Inspection 

Type of Industry 

5 Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Others 

other 

Details of Plant & MachinerY: 

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

2 Vibratory Screen 

INSPECTION REPORT 

Source of water 

Machinery 

DG set (if any) 

Status of Operation during inspection: 

Operational/ Non-operational/ Closed/ Any Operational 

S.No. Description of non- compliance 

Khasra No. 367 

Vilage- Kandhisar (Lsn Camw i48m) 

Whether Jaw crusher was found covered? 

Tehsil- Sujangarh 
District- Churu 

9414437157 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

06|06|23 

CTO was issued for the production capacity 
of 60 TPD stone grit which is valid till 

31/03/2024. 

Water Tankes 

Primary Jaw Crusher 
Secondary Jaw Crusher- G 
Bajri/ Dust Plant- of 

Yes / 

Description 

If Yes, then capacity 

Status of Pollution Control Measures found during the inspection at the site: 

Non-Bperational 

Observation 
Covergd 
Uncosered 

Borewell 

Parlially Covered 

348 1697



2.1 

2.2 

2.3 

3 

6 

|7 

8 

Whether granulator or secondary jaw crusher was found 

covered? 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

Nos, of Sides were found covered 

Nos. of Sides were found uncovered. 
covered. Top was found uncovercd 

Covere 
Uncovered 

Plantation 

Whether wind breaking wall is provided? 

Top was found uncàvered I 

Covered 
Uncovered 

Whether mechanical chute was provided with the drop Yes 

point of dust conveyor? 

Whether water storage facility has storage facility of Yes 

atleast 3000litres? 

Covered 
Uncovered 

Whether hard surface path/muroom road was provided in Yes 

the premises? 

Top was found uncovered 

Whether there is provision of regular cleaning and wetting Yes 

of the ground within the premises? 

Nos. f Sides were found covered. 
Nos, ofSides were found uncovered. 

covered. 

Top was found uncoverad 

Approx. 
|Trees 

Newly 

Nos, of Sides were found covered. 
Nos. of Sides yere found uncovered. 

covered. 

Planted 

No 

Yes 

Partially Covered 

Nos. of Sides were found covered. 
Nos. of Sidès were found uncovercd. 

covered. 

Saplings 

No 

No 

Partially Covered 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Partially Covered 

No 

Nos. 

Con 

Nos.O0 
mA2 

m^2 

dond 

Aoleqhat 

349 1698



9 Whether boundary of the unit was denmarcated? 

Whether water sprinklers were provided at the strategic 

locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 

Inlet 
Outlet 

Outlet of vibratory screen 

Whether Sign Board (including name, address, product and 

production capacity) is provided? 

demarcated 

Yes 
Yes 

Yes 
Yes 
Yes 

Yes A 

Nos. ofsides) were found 

No 
No 

No 

No 
No 

No 

-Dung IndReetim,mit wos foun non 

dismantd 
Cend 

oRenstina nd 
PP hturmd eladucity niscomesim hay heen don. 

-Unit wwy Semymoated condltim. 
OBlo6l23 

Re, naga 

350 1699



NL Form No. S-5 

No. 
03 

dress. 

bnsumer's Name 

RvIce No. .... 

JODHPUR VIDHYUT VITRAN NIGAM LTD. 

Office :Assistant Engineer (0&M) Jd. VV.Nigam Ltd., CHHAPAR 

DISCONNECTION ORDER 

Meter Removed 

Please Chang� (eter on preises of the above consumer due to 

234699-

CI Ratio..... 

Compliance Date 

Shiv.NeSresssX. 
andhis. 

Ermpioyee Sign. 

3S94|Gm 

" Gonsh Gul Wduog 

REPORT 

New No. SOP. Fd 

Page No. 

. Account No..0692.36. 

Advice to Jen . 

.P.T. Ratio.. 

Date: 

......and report as under 

Meter No. Make Constant Amps. Volts Phase Fuse Size 

009 

Reading 
4sont 29 6630 

. Multiplying Factor. 

141el2 

A.En.IARO 

3258 8s ka 

2:4 ku 

uOr En. Sign 

351 1700



Shri Ganesh Grit Udyog 
 

352 1701



Shri Ganesh Grit Udyog 
 

353 1702



Shri Ganesh Grit Udyog 
 

354 1703



Shri Ganesh Grit Udyog 
 

 

355 1704



2 

3 

6 

a. Name of the Industry 

b. Address of the Industry 

c. E-mail 

d. Mobile 

(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act, 1986) 

M/s Shri Jagdamba Stone Crusher (Unit ID 

22041) 

e. Telephone 

Date of Inspection 

Nature of Industry 
Type of Industry 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 

2 

3 

Status 

Details of Plant & Machinerv: 

S. No. 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Machinery 

Vibratory Screen 

of Operation during inspection: 

Operational/ Non-operationall Closed/ Any Operational 

other 

Source of water 

DG set (if any) 

S.No. Description of non- compliance 

Khasra No. 536/3 19 

Village- Randhisar 

Whether Jaw crusher was found covered? 

Tehsil- Sujangarh 
District- Churu 

982975861| 

Stone Crushing unit 

Air Polluting 
Small 

Orange 

O&/06/13 

CTO was issued for the production capacitY 

of 150 TPD stone grit which is valid till 

31/12/2023. 

Water Tankers 

Primary Jaw Crusher- a 
Secondary Jaw Crusher- 02 
Bajri/ Dust Plant- O| 

Yes / No 

Deseription 

If Yes, then capacity 

Non-Operational 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 

Covered 
Uncovered 

Borewell 

KVA 

Partially Covered 

356 1705

Dell
Textbox
31/12/2033.



2.2 

2.1 

2.3 

3 

4 

8 

7 

Whether granulator or secondary jaw crusher was found Covered 
covered? 

Whether Vibratory Sereen was found covered? 

Whether Chakki/Dust Machine was found covered? 

Nos. of Sides were found covered 
Nos. of Sides were found uncovered. 

Top Was found uncovered / covered. 

Uncovered 

Plantation 

Nos. of Sides were found covered. 
N_Nos. of Sides were found uncovered. 
Top was found uncovered 

CoveredI 
Uncovered 

Whether wind breaking wall is provided? 

Covered 
Uncovered 

Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

VU Nos, of Sides were found covered. 
Nos. of Sides were found uncovered. 

Top was found uncovered 

Whether water storage facility has storage facility of Yes | 
atleast 3000litres? 

Whether hard surface path/muroom road was provided in Yes I 
the premises? 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

Top was found uncovered 

Partially Covered 

No 

Approx. 
Trees 

Partially Covered 

Saplings 

Yes 

covered. 

No L 

Flexible pipe for sprinkling provided? Yes 

15 Nos. 
Newly 30 Nos. 
Planted 

No 

Partially Covered 

covered. 

cOvered. 

So 

m^2 

m^2 

357 1706



10 

Whether boundary of the unit was demarcated' 

Whether water sprinklers were provided at the strategic 

locations 
Jaw Cushe 

Inlet 

Outlet 
Secondarv jaw crusher/Granulator 

Inlet 
Outlet 

Outlet of vibratory screen 

At 
demarcated 

cs L 
Yes 

Yes LI 
Yes / 

Yes 

Whether Sign Board (including name, address, product and Yes I 

production capacity) is provided? 

Nos. of sides were found 

No 
No 

No 
Np 
N 

No 

-Duing msetin ,umit was fond nomofeatina mit 
uemdtie inmug that Ehciaty discomtim 
was done de to nawaay at Raw matulul 

Ro, nagau 

358 1707



bess 

01 

smer SName... 

rce No. 

10DHPUR VIDHYUT VITRAN NIGAM LTD. 
ofice Assstant Engineór (O&M) Jd. vVNigam Lid,, CHHAPAR 

DISCONNECTION ORDER 

er Removed 

C.I. Ralio... 

"Shi Sagdomba ston Cushyz 

Enployee Sign. 

Compliance Date.." 

Bamallso.. 

ise Change Meter on premises of the above consurmer due to ... and report as under:-

Jagdamba. Stone. Luakig 

j996424H 

Page No 066 

Account No. .Je o-o61 H7) 
..Adice to Jen.ßcdhia. 

REPORT 

Date.27):10 

Meter No. Make| Constan Amps Valts Phase Fuse Size 

dingosnet 

2|tel2o724 
al grM. Myltiplying Factor. 

A.En.IARO 

Reading 

E Junior En.sign 

359 1708



Shree Jagdamba Stone Crusher 
 

360 1709



Shree Jagdamba Stone Crusher 
 

361 1710



Shree Jagdamba Stone Crusher 
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365 1714



Shri Krishna Stone Dust Udhyog 
 

366 1715



Shri Krishna Stone Dust Udhyog 
 

367 1716



Shri Krishna Stone Dust Udhyog 
 

368 1717



Shri Krishna Stone Dust Udhyog 
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Shri Krishna Stone Dust Udhyog 
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Shri Krishna Stone Dust Udhyog 
 

371 1720



Shri Krishna Stone Dust Udhyog 
 

 

372 1721



373 1722



374 1723



375 1724



Shree Ma Vaishno Devi Stone Crusher 
 

376 1725



Shree Ma Vaishno Devi Stone Crusher 
 

377 1726



Shree Ma Vaishno Devi Stone Crusher 
 

378 1727



Shree Ma Vaishno Devi Stone Crusher 
 

379 1728



Shree Ma Vaishno Devi Stone Crusher 
 

380 1729



Shree Ma Vaishno Devi Stone Crusher 
 

 

381 1730



382 1731

Dell
Textbox
31/03/2033
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Shri Shakti Stone Crushing Industries 
 

385 1734



Shri Shakti Stone Crushing Industries 
 

386 1735



Shri Shakti Stone Crushing Industries 
 

387 1736



Shri Shakti Stone Crushing Industries 
 

388 1737



Shri Shakti Stone Crushing Industries 
 

 

389 1738



4 

6 

8 

2 

3 

a. Name of the Industry 

4 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
M/s Uma Grit Udyog 
(Unit ID- 11531) 

b. Address of the Industry 

c. E-mail 

d. Mobile 

e. Telephone 
Date of Inspection 

Type of Industry 
Nature of Industry 

Size of Industry: Large/ Medium/ Small 

Details of Plant& Machinery: -

S. No. 

Category of Industry: Red/ Orange/ Grcen/ 
Others 

Status of consent under Air Act, 1981 

Jaw Crusher 

INSPECTION REPORT 

Status of Operation during inspection: 

Operational/ Non-operational/ Closed/ Any Operational 
other 

Machinery 

Vibratory Screen 

Source of water 

DG set (if any) 

S.No. Description of non- compliance 

Khasra No. 376 

Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

9460026404 

Whether Jaw crusher was found covercd? 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

06/06|23 

Water Tankers 

CTO was issued for the production capacitv 
of 100 TPD stone grit which is valid till 

31/01/2023. 

Yes 

(Lond cow. -1d00M 

Primary Jaw Crusher- of 
Secondary Jaw Crusher- vyL 
Bajri/ Dust Plant- AL 

Description 

I Yes, thencapacity 

Status of Pollution Control Measures found during the inspection at the site: 

Non-Operational 

Observation 
Covered 
Uncovered 

Borewell 

KVA 

Partially Covered 

390 1739



2.1 

| 2.2 

2.3 

4 

5 

Whether granulator or secondary jaw crusher was found Covered covered? 

Whether Vibratory Screen was found covered? 

Whether Chakki/Dust Machine was found covered? 

Whether water storage facility has storage facility of 
atleast 3000litres? 

Whether hard surface path/muroom road was provided in 
the premises? 

Nos./of Sides were found covered. Nosof Sides were found uncovered. Top was found uncovered cOvered, 

Plantation 

Whether wind breaking wall is provided? 

Uncovered 

Whether boundary of the unit was demarcated? 

Whether mechanical chute was provided with the drop Yes point of dust conveyor? 

Top was fouhd uncovered 

Covered 
Uncovered 

Covered 
Uncovered 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premiscs? 

Top was found uncovered 

Yes 

Yes 

Nos of Sides were found covered. Nds of Sides were found uncovered. 
cOvered. 

Top was found uncovered 

Approx. 
Trees 

Nos. of Sides were found covered. Nos. of Sides were found uncovered. 
covered. 

No 

Newly 
Planted 

|Tatu 

Partially Covered 

Nos. of Sides were found covered. Nos. of Sides were found uncovered. 
covered, 

No 

Partially Covered 

No 

No 

Flexible pipe for aprinkling provided? Yes 

Partially Covered 

No 

20 Nos.500 
3 Nos. 00 m^2 

m^2 

Nos. of sides were found 

391 1740



10 Whether water sprinklers were provided at the strategic 

locations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 
Outlet 

Outlet of vibratory screen 

demarcated 

Yes 
Yes 

Yes 
Yes 

Yes 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

No 

No 

No 

No 

No 

No 

cond 

non- epi ma. pp hay 
-DUring Irdeetin,nit cous fond 

intrmd eai cty niscoetin haus heen dorne, du te 

dosrnond cond uth elecdnahs 

dsconnsdi,hone status ed PM coni be 

Ro,nagauY 

392 1741



n No. S-5 

03 
JODHPUR VIDHYUT VITRAN NIGAM LTD. 

ater Removed 

C.T.Ratio... 

Office :Assistant Engineer (0&M) Jd. VV.Nigam Ltd., CHHAPAR 
DISCONNECTION ORDER 

Compliance Date 

Crnployee Sign. 

-SYSS. Advice to Jen. 
Change Meter on premises of the above consumer due to ...C.. and report as under 

Meter No 

New No.SOP. F.9 

Page No. 

..Account No..0.Sal..a..T 

pending 
REPORT 

..P.T. Ratio. 

044 

Date:...212-2y 

Make Constant Amps Volts Phase| Fuse Sizel Reading 

BP 629 Aodt 
.Multiplying Factor..1.£A. 

Junior En. Sign 

393 1742



Uma Grit Udyog 
 

394 1743



Uma Grit Udyog 
 

395 1744



Uma Grit Udyog 
 

 

396 1745



S.No. Name of the unit Unit ID Site Address Tehsil District
Disconnection 

order dated

1 Hari Om Stone Crusher 36709
Khasra No.- 901/894                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 21-12-2022

2 Uma Grit Udyog 11531
Khasra No.- 376                 
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 26-12-2022

3 Shri Ganesh Grit Udyog 43901
Khasra No.- 367               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 27-09-2022

4
Shri Jagdamba Stone 

Crusher
22041

Khasra No.- 536/319                
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 28-11-2022

5 Jai Shree Ram Industry 30282
Khasra No.- 321                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 23-09-2022

6 Shri Devi Ind. 28060
Khasra No.- 373                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 07-12-2022

LIST OF 06  STONE CRUSHERS WHOSE ELECTRICTY WAS FOUND DISCONNECTED BY ELECTRICTY 
BOARD                                                                                                                                                                                                         

       NGT O.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)

397 1746

Dell
Typewriter
ANNEXURE- 02



398 1747

Dell
Typewriter
Shri Jagdamba Stone Crushing Ind
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400 1749

Dell
Typewriter
Shri Ganesh Grit Udyog



401 1750



402 1751

Dell
Typewriter
Jai Shri Ram Industry
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Dell
Typewriter
Shri Devi Industries



S.No. Name of the unit Unit ID Site Address Tehsil District
SCN Issued on 

date

Reply 
submitted on 

date

1 Ashopa Ind 29864
 Khasra No.- 79                 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 09-06-2023 16-06-2023

2
Randhisar Stone Crushing 

Industries
29862

Khasra No.- 319                
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 09-06-2023 16-06-2023

3 Hari Om Grit Udyog 44113
Khasra No.- 922/919                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 09-06-2023 14-06-2023

4 Partap Singh 8074
Khasra No.- 699/373                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 09-06-2023 14-06-2023

5 G.S. Stone Crusher 28044
Khasra No.- 591/348                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 09-06-2023 23-06-2023

LIST OF 05  STONE CRUSHERS THAT HAVE SUBMITTED THEIR REPLY FOR THE SCN DATED 09/06/2023 FOR  
INADEQUATE POLLUTION CONTROL MEASURES LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- 

CHURU                                                                                                                                                                                                         NGT 
O.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)

404 1753

Dell
Typewriter
ANNEXURE 03
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Dell
Typewriter
ANNEXURE - 3
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410 1759



411 1760



412 1761



413 1762



414 1763



415 1764



416 1765



417 1766



418 1767



419 1768



420 1769



421 1770



422 1771
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425 1774



426 1775



427 1776



428 1777



429 1778
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6/15/23, 10:04 AM Gmail - Notice 09-06-2023

https://mail.google.com/mail/u/1/?ik=23b03eae1d&view=pt&search=all&permthid=thread-f:1768678076135773246&simpl=msg-f:1768678076135… 1/4

RORPCB NAGAUR <rorpcb.nagaur@gmail.com>

Notice 09-06-2023
1 message

abhishek kaushik <radheysingh4@gmail.com> 14 June 2023 at 17:10
To: rorpcb.nagaur@gmail.com

Hari om crusher udhyog
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To  
The Regional Officer, 
Rajasthan State Pollution Control Board, 
Nagaur (Rajasthan) 
 
Sub :- Refer your letter No RO/RPCB/NGR/OTA 235/477 dated 09 June 2023. 
 
Respected Sir, 
                         I Mr. Inder Sain Sahu authorized signatory of M/s GS Stone Crusher which is 
situated at Khasra No 591/348, Village Randhisar, Tehsil Sujangarh, District Churu reply regarding 
the show cause notice for intended revocation of CTO is forwarded herewith. The reply regarding the 
observations raised vide your letter referred above is as following:- 
 

Ser 
No 

Deficiencies Raised Reply 

1 Unit has installed one no. of vibratory screen without prior 
permission of the State Board.  

We have applied for CTE 
expansion for the said 
increased machines. 

2 Vibratory screen and Dust machine were found partially 
covered. 

Both the machines have been 
now fully covered. 
Photographs Attached. 

3 No wind breaking wall was found attached with the dust 
conveyor. 

Wind breaking walls have 
been made. Photographs 
Attached. 

 
 In view of the above we humbly request you to consider our submission. We will 
be grateful to you for this act of kindness. 
 
Yours Faithfully  

 

 
 
 
 
 

Encloser: As above 
Dated : 23/06/2023 
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S.No. Name of the unit Unit ID Site Address Tehsil District
Status of EC 

Deposition
Amount 

Recovered
Recovery 

Left

1 Amar Grit Udyog 28049
Khasra No.-  343               
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu
Deposited on 

10/01/2023
145000.00

2 Choudhary Infra 102282

Khasra No.- 920/643 and 
1098/644  Village- Randhisar, 

Tehsil- Sujangarh, District- 
Churu

Sujangarh Churu
Deposited on 

21/02/2023
80000.00

3
Harsawal Stone Crushing 

Industries
28059

Khasra No.-  324             
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu Not Deposited 145000.00

4 Jai Shree Ram Industry 30282
Khasra No.- 321                
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu
Deposited on 

19/06/2023
177650.00

5 Maruti Mangal Stone Ind. 456
Khasra No.- 347                
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu
Desposited on 

14/06/2023
188100.00

6 R.K. Crushing Udyog 30281

Khasra No.- 653/404 (New 
Khasra No. 695/404)                
 Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu
Desposited on 

15/06/2023
438900.00

7 Shree Balaji Stone Supplier 458
Khasra No.-  375               
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu
Deposited on 

27/04/2023
160000.00

8
Shri Maa Veshno Devi 

Stone Crusher 
82833

Khasra No.-  834/833               
 Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu
Deposited on 

02/02/2023
155000.00

1344650.00 145000.00

           NGT O.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)
INDEX OF STONE CRUSHERS LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- CHURU
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S.No. Name of the unit Unit ID Site Address Tehsil District
Reported 

SPM 
(µg/m3)

Lab Report Dated

1 Amar Grit Udyog 28049
Khasra No.-  343               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 561 16-09-2022

2 Angira Stone 37977
Khasra No.-  924/31, 926/641  

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 587 16-09-2022

3 Anjani Crusher Udyog 42808

Khasra No.- 653/404 (New 
1022/724) Village- Randhisar, 

Tehsil- Sujangarh, District- 
Churu

Sujangarh Churu 409 29-07-2022

4 Ashirwad Stone Crusher 48724

Khasra No.-  406 (New 
1022/724) Village- Randhisar, 

Tehsil- Sujangarh, District- 
Churu

Sujangarh Churu 580 29-07-2022

5 Ashopa Ind 29864
 Khasra No.- 79                 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 430 03-08-2022

6 Bagri Bajari Udyog 36002
Khasra No.- 841                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 580 16-09-2022

7 Bhagwati Stone Crushing Ind 52208
Khasra No.- 367                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 578 16-09-2022

8 Choudhary Stone Crusher 81848
Khasra No.- 837/830                 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 592 16-09-2022

9 G.S. Stone Crusher 28044
Khasra No.- 591/348                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 564 30-05-2022

10 Ganpati Stone Crushing Industries 450
Khasra No.- 653/404                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 427 29-07-2022

11 Hari Om Grit Udyog 44113
Khasra No.- 922/919                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 569 16-09-2022

12 J.S.C. Works 28050
Khasra No.-  343               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 580 16-09-2022

13
Jai Jagdamba Stone Crushing 

Industries
48277

Khasra No.- 344                
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 597 16-09-2022

14 Jai Shree Ram Industry 30282
Khasra No.- 321                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 594 16-09-2022

15 Jain Stone Crushing Works 47215
Khasra No.-  364               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 527 16-09-2022

16 Keshav Grit Udyog 29865

Khasra No.- 376 (New Kh No 
706/376) Village- Randhisar, 
Tehsil- Sujangarh, District- 

Churu

Sujangarh Churu 578 16-09-2022

17 Maa Durga Stone Crushing Industries 29906
Khasra No.- 648/374                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 573 16-09-2022

18
Mateshwari Stone Crusher

28055
Khasra No.- 801/700                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 528 16-09-2022

AAQM LAB REPORT LIST OF 37 STONE CRUSHERS LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- CHURU 
WHOSE FUGITIVE EMISSION PARAMETER ARE WITHIN PRESCRIBED LIMIT OF SPM 
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19 Partap Singh 8074
Khasra No.- 699/373                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 458 29-07-2022

20
Pashupati Nath Stone Crusher

28057
Khasra No.- 648/374                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 581 16-09-2022

21 R.K. Crushing Udyog 30281

Khasra No.- 653/404 (New 
Khasra No. 695/404)                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 495 29-07-2022

22 Shree Maa Devi Crushing Industries 30968
Khasra No.- 671/79                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 575 16-09-2022

23 Shri Devi Ind. 28060
Khasra No.- 373                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 529 16-09-2022

24 Shri Ganesh Grit Udyog 43901
Khasra No.- 367               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 590 16-09-2022

25
Annapurna Stone Crusher 48310

 Khasra No.- 640/344,                
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 582 28-02-2023

26 Bhairav Grit Udyog 38123
Khasra No.- 639/344                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 589 13-06-2023

27 Bhawani Grit Udyog 41370

Khasra No.- 376 (New Khasra 
No. 736/376)                Village- 
Randhisar, Tehsil- Sujangarh, 

District- Churu

Sujangarh Churu 581 13-06-2023

28 Godara Stone Crusher 20609
Khasra No.- 751/615                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 552 13-06-2022

29 Gurukripa Stone Crusher 80963
Khasra No.- 29                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 575 13-06-2023

30
Hari Om Crusher Udyog (Old-Anjani 

Stone Crusher) 
29858

Khasra No.- 320 (New 
Khasara no. 1011/602)  

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 583 13-06-2023

31 Om Grit Udyog 37321
Khasra No.- 867/28                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 567 13-06-2023

32 Randhisar Stone Crushing Industries 29862
Khasra No.- 319                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 532 30-05-2023

33 Shree Balaji Stone Supplier 458
Khasra No.-  375               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 545 30-05-2023

34 Shri Shakti Stone Crushing Industries 22039
Khasra No.- 367                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 576 28-02-2023

35 Mahalaxmi Crusher Udyog 48445

Khasra No.- 577/315 
(750/577) Village- Randhisar, 

Tehsil- Sujangarh, District- 
Churu

Sujangarh Churu 450 27-06-2023

36 R.K. Industry 29860
Khasra No.- 738/374                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 585 27-06-2023

37 Shri Maa Veshno Devi Stone Crusher 82833
Khasra No.-  834/833               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 564 27-06-2023
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S.No. Name of the unit Unit ID Site Address Tehsil District
Latest Lab 

Report Dated

Results as per 
previous Lab 

Reports

Reasons for non-
conductiong of 

AAQM by State 
Board

1 Shri Jagdamba Stone Crusher 22041
Khasra No.- 536/319                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 16-09-2022
Not available due 
to maintainence

Electricity 
Disconnection since 

28/11/2022

2 Choudhary Infra 102282

Khasra No.- 920/643 and 
1098/644  Village- 
Randhisar, Tehsil- 

Sujangarh, District- Churu

Sujangarh Churu 16-09-2022
SPM exceeded 
over prescribed 

limit

Due to continous dust 
storms in the area 

during the months of 
Apr to June, it has been 

decided by State 
Laboratory to conduct 
AAQM during normal 

weather conditions.

3 Hari Om Stone Crusher 36709
Khasra No.- 901/894                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 16-09-2022
SPM exceeded 
over prescribed 

limit

Electricity 
Disconnection since 

21/12/2022

4
Harsawal Stone Crushing 

Industries
28059

Khasra No.-                 
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 16-09-2022
SPM exceeded 
over prescribed 

limit

During inspection on 
06/06/2023, unit was 
found in temporarily 

closed.

5
Krishna Naresh Kanhiya 

Industries 12324

Khasra No.- 800/790, 
827/791 Village- Randhisar, 
Tehsil- Sujangarh, District- 

Churu

Sujangarh Churu 16-09-2022
SPM exceeded 
over prescribed 

limit

Due to continous dust 
storms in the area 

during the months of 
Apr to June, it has been 

decided by State 
Laboratory to conduct 
AAQM during normal 

weather conditions.

6 Maruti Mangal Stone Ind. 456
Khasra No.- 347                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 16-09-2022
SPM exceeded 
over prescribed 

limit

Due to continous dust 
storms in the area 

during the months of 
Apr to June, it has been 

decided by State 
Laboratory to conduct 
AAQM during normal 

weather conditions.

7
Shri Krishna Stone Dust 

Udhyog
47173

Khasra No.- 938/918                 
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 16-09-2022
SPM exceeded 
over prescribed 

limit

Due to continous dust 
storms in the area 

during the months of 
Apr to June, it has been 

decided by State 
Laboratory to conduct 
AAQM during normal 

weather conditions.

8 Uma Grit Udyog 11531
Khasra No.- 376                 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 16-09-2022
SPM exceeded 
over prescribed 

limit

Electricity 
Disconnection since 

26/12/2022

NO FRESH AAQM LAB REPORT IS AVAILABLE OF 08 STONE CRUSHERS LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- 
CHURU DUE TO VARIOUS REASONS
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Regional Laboratory

Rajasthan State Pollution Control Board
Shiv Singhpura Housing Board, Nawalgarh Road, Sikar-332001

e-mail: rorpcb.sikar@gmail.com

RPCI]/RO-Sikar/Lab./Gen- 3(A)/ 6 + + Date:- lb ,q ,2oLY

Regional Officer,
Regional Office,
RSI'}CB, Nagaur.

Su[-r:- Analysis re ports of Air sarnples No. 2086 ,2091-2106,21l0-2132.
Ilel':- Your rnaid dated 06.09.2022.

Ma'am.

I)lease find enclosed herewith the analysis reports of the Air samples No.
2086, 2091-2106,21 10-2132 (40 repor-ts) for further needful.

Fufther, it is submitted that fugitive air monitoring of one crusher i.e. Shri
Jagdamba Stone Crusher (out of the list of 38 crushers provided by you vide
rlail ciated 06.09.2022) could not be conducted as the same was under
rlaintcnancc thLls lbund non-operational.

I:ncl:- As above.

Yours sincerely,

Regional Laboratory,
RSPCB, Sikar.

(Poonam Kumari
Lab. In-charge
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FOR\,I -X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final RePort
Report No. : 2092
Report On 2 L6lo9l2o22
I hereby cartiry that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Att, 1981 received on the 1210912022

from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of IWS
M/s Angira Stones, Plant - lWs Angira Stones [379771 ,Khasra No. 924131, 926141 ' City- Randhisar
Tehsil- Sujangarh, District- Churu Collected from Fugitive Emission at approx. 9 m. from process

equipment Collected on 0810912022. The Sample was in a condition fit for analysis as reported below :-

I further certifu that I have analyzed the aforementioned sample on 1610912022 and declare the result of the
to be as below :-

S. No. Parameters Result

i Suspended Particulate Matter pglm: 587

The condition of the seals, fastening and container on receipt was as follows : rntact
Signed This On 16/09/2022 J1rolnO$-

BdARD ANALYST
Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009
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FORM -X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2093
Report On : t6l09l2o22
I hireby certiry that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of th" Air (Prevention & Control of Poltution) Act, 1981 received ot the 1210912022

from DARASINGH SHYORAN, JSO, Sikar ,RsPcB sikar a sample of Ambient Air Quality of M/s
Hari om Grit udyog. , Plant - Stone Crusher [44113] ,Khasra No. 9221919, Village- Randhisar, ,

Tehsil- Sujangarh , Dlstrict- Churu Collected from Fugitive Emission at_ approx. 9 m. from process

equip.ent 
-Coflected 

on 0810912022. The Sample was in a condition fit for analysis as reported below :-

I further certifi that I have analyzed the aforementioned sample on 1610912022 and declare the result ofthe
belowto be as

S. No. Parameters Result

1 Suspended Particulate Matter pglmr 569

ins and container on receipt was as follows : rntactThe condition seals, fastening receipt

Signed This On t6l09 /2022

Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

Rrl\afl-
BOARD ANALYST
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FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : zoss
Report On : t6l09t2022
I hereby certiry that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 19El received on +he 1210912022
from DARASINGH SIfYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
IWs Bhagwati Stone Crusher, Plant -,, Tehsil- Sujangarh , District- Churu Collected from Fugitive
emissions approx.9 mtrs away from process equipment Collected ofi 0910912022. The Sample was in a
condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 1610912022 and declare the result of the

The condition ofthe seals, fastening and container on receipt was as follows : rntact
SignedThis Ont6lost2o22 P6r-1ary_

BOARD ANALYST
Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Shghpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone:01572-248009

to be as below :-

S. No. Parameters Result

1 Suspended Particulate Matter pglmr 578

The condition of the container on recei
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FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF TIIE STATE BOARD ANALYST
(See Rute - 10)

Finat Report
Report No. : zoee
Report On : L6lo9l2o22
I hereby certifu that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received or the 1210912022

from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
Shri Ganesh Grit Udyog. , Plant - Shri Ganesh Grit Udyog [43901] ,Randhisar Hill , Tehsil- Sujangarh
, District- Churu Collected from Fugitive Emission at approx. 9 m. from proccss equipment Collected
on 0910912022. The Sample was in a condition fit for analysis as reported below :-

I further certif! that I have analyzed the aforementioned sample on 1610912022 and declare the result of the
to be as below :-

S. No. Parameters Result

I Suspended Particulate Matter pglm: 590

The ing and container on receipt was as follows : Intact
Signed This On L6lo9 lzoz2 ?r--'-'4-

BOARD ANALYST
Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

490 1839



I hereby certi$' that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) ect, l9S1 received on the 1210912022
from DARASINGH SHYORAN, JSo, Sikar ,RSpcB Sikar a sample of Ambient Air euality of M/S
MATESI{WARr sroNE CRUSHER , plant - stone crusher 1280551 ,KHASRA No tbtrob , city_
Randhisar Hill Tehsil- Sujangarh , District- Churu Collected from Fugitive Emission at approx. 9 m.
from process equipment Collected on 0910912022. The Sample *ur i, u condition fit foi analysis as
reported below :-

FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF TIIE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : ztoo
Report On : t6to9l2o2z

I further certifu that I have analyzed the aforementioned sample on 1610912022 and declare the result of the
to be as below :-

S, No. Parameters Result
I Suspended Particulate Matter pglm: s28

I he condltlon ot the container on receipt was as follows : rntact

Pt-^a'-a-
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Ofiice Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone:01572-248009

The condition ofthe seals, fastening
Signed This On L6/osl2oz2

491 1840



FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF TIIE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2102
Report On : t6logl2ozz
I hereby certiry that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 1210912022
from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
Shri Devi Industries , Plant - Shri Devi Industries [2E0601 ,Village-Randhisar llilt , Tehsil- Sujangarh ,
District- Churu Collected from Fugitive Emission at approx. 9 m. from process equipment Collected
ot 0910912022. The Sample was in a condition fit for analysis as reported below :-

I further certiff that I have aralyzed the aforementioned sample on 1610912022 and declare the result of the
to be as below :-

S. No. Parameters Result
I Suspended Particulate Matter pglm: 529

The condition ofthe
SignedThis Ont6loe/2o22 lfo-r^aCl

BOARD ANALYST
Rajasthan State Pollution Control Board

Regional Office Sikar
Shiv-Singhpura Housing Board Colony,

Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

seals, fastening and container on receipt was as follows : Intact

492 1841



FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - I0)

Final Report
Report No. : ztol
Report On : t6logl20.22

I further certiff that I have analyzed the aforementioned sample on 1610912022 and declare the result of theto be as below :-
S. No, Parameters

Suspended Pa(iculate Matter pglms
Result

I
561

I hereby certiry that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) ofSection 29 of the Air (Prevention & Control of Potlution) ,tct,- rcdt received on the 1210912022from shri Dayaram, JSo, Sikar ,RS-p-cB Sikar a sample oi Ambient Air qruritv of M/S Amar Gritudvog, Plant - Amar Grit udvog t2s049l ,Kh 343, viir Randhisar HilI, T;;;j;ngarh, distt churu ,city- Randhisar Hill rehsil- Sujangarh , District- ihuru collected from ruliiiil. i'*ir.io, 
"pp.or. 

9meters away from the process equipment Collected on 09109t2022. The Sampie *^in u condition fit foranalysis as reported below :-

The condition ot rn" r""
Signed This On t6loslzoz2 - .it---?rr-^".zL

BOARD ANALYST
Rajasthan State Pollution Control Board

Regional Office Sikar
Shiv-Singhpura Housing Board Colony,

Nawalgarh Road, Sikar-332 001

Phone:01572-248009

493 1842



FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final RePort

Report No. : 21os
Report On : 1610912022
i rr'r."uy certi$, ihat I Ms poonam Kumari, State Board Analyst duly a,ppointed under sub Section(2) of

section 29 of the Air (Prevention & control of Pollution) Act, 1981 received- 
-on 

the 1210912o22

from Shri Dayaram, JS(i, Sikar,RSPCB Sikar a samp_le of Ambient Air Quality of M/S J'S'C' Works '
plant _ J S C works t280so] ,viilage Randhisar, Teh-sujangarh, churu , city- Randhisar HilI Tehsil-

Srj"ng".fr, District- bnuru' Sotleied from Fugitive Emission approx. 9 meters away from the process

"qiripii..t'C"Uected 
on 09l0it2022.The Sampli was in a condition fit for analysis as reported below :-

I firrther certiff that I have analyzed the aforementioned sample on l6logt2022 and declare the result of the

below

er on receipl was as follorvs : tntact

Signed This On Loloel2o2T

Rajasthan State Pollution Control Board

Regional Offrce Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

to be as
Result

S, No. Parameters

I Susoended Particulate Matter pg/ms s80
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FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final RePort
Report No. : 2110
Report On : L6losl2022
I hireby certiff that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of th" Ai. (Prevention & Control of Pollution) Act, l98l received on the 1410912O22

from DARASINGII SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S

Jain Stone Crushing Works , Plant - Stone Crusher [472151 ,Village- Randhisar llill ' Tehsil-

Sujangarh, District- Churu Collected from Fugitive Emission approx, 9 m, !9ry process equipment

Collected on l2l0gl2D22. The Sample was in a condition fit for analysis as reported below :-

I further certiff that I have analyzed the aforementioned sample on 1610912022 and declare the result of the

bclowto be as

S. No. Parameters Result

I Suspended Particulate Matter pglma 52'l

The condition ins and container on receipt was as follows : rntactseals, fastening
Signed This On tolo9l2o22

BOARD ANALYST
Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

495 1844



FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2111
Report 0n i L6/o9l zo22
I hereby certiry that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 1410912022
from DARASINGH srrYoRAN, JSo, sikar ,RSPCB sikar a sample of Ambient Air euality of IWS
Jai Jagdamba Stone Crusher, Plant - Stone Crusher [48277] ,Khasra no 344 , City- Randhisar Hill
Tehsil- Sujangarh, District- Churu Collected from Fugitive emission approx. 9 m. away from process
equipment Collected on 1210912022. The Sample was in a condition fit for analysis as reported below :-

I further certiry that I have analyzed the aforementioned sample on 1610912022 and declare the result of the
to be as below :-

S. No. Parameters Result
I Suspended Particulate Matter pglm: 597

I he condrhonTheconditionoftheseals,fasteningandcontain@
Signed This Or,L6tog/2o22 -D?"-nnal,,'t

BoARD ANALfSi-
Rajasthan State Pollution Conhol Board

Regional OfTice Sikar
Shiv-Singhpura Housing Board Colony,

Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

496 1845



FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2114
Report On : t6log/2022

]j*l:::"fP *il In*t atalvzed,the aforementioned sample on 16t09t2022 and declare the result of the

I hereby certi$/ that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) ofSection 29 of the Air (Prevention & Control of Potlution) act,- tddt received on the 14109t2022from DARASINGH SHYORAN, JSo, sikar ,RspcB sikar a sample of Ambieni Air euality of M/SPashupati Nath Stones Crusher (otd Name- Ram Stone Baltast 
-supptier) 

, plant - Stone Crusher
[28057f 'Khasra no 6481374 , City- Randhisar Tehsil- Sujangarh', oisirict- ctruru Collectedfrom lugitive emission approx. 9-m. away from process equipmlnt bollected on 1210912022. TheSample was in a condition fit for analysis as reported below :_

The condition ofthe seals, fas
Signed This On t6tos/2o22

?m-narry-
BOARD ANALYST

Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

to be as below :-
S. No. Parameters

Result
I Suspended Particulate Matter pglms s8t

The

497 1846



I hereby certify that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) ofSection 29 of the Air (Prevention & Control of Pollution) act,- tsdt received on the 1410912022from DARASINGH SHYoRAN, JSo, sikar ,RspcB Sikar a sampre of Ambient Air euarity of M/sMaa.Durga Stonc Crushing Industries , Plani - Maa Durga Stone Ciushing Industries 129906l , , City-Randhisar Hill Tehsil- sujangarh , District- Churu Cilected from rr!iii""-".ir.ion approx. 9 m.away from process equipment Collected on 12109t2022. The Sample *u, ii u ronaltion fit for analysis asreported below :-

FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2115
Report On : tilogl zozz

I further certiff that I have analyzed the aforementioned sample on 1610912022 and declare rhe result of theto be as below :-
S. No. Parameters

Suspendedparti"utut"@
Result

I
513

The theseals, fastenin@
Signed This On rctog/zozz

4oo-tr'a4_'
BOARD ANALYST'

Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

498 1847



FORM-X
RAJASTIIAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Report No. : 2119 
Final Re,ort

Report On 2 tologt 2022
I hereby certifu that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Poltution) Act, 1981 received on the 1410912022
from DARASINGH sIfYoRAN, JSo, sikar,RSPCB sikar a sample of Ambient Air euality of M/s
Choudhary Stone Crusher, Plant - Choudhary Stone Crusher [8l84El ,Iftasra No E37/830,itandisar
Pahadi , City- Randisar Pahadi Tehsil- Sujangarh , District- Churu Collected from Fugitive emissions
approx.9 mtrs away from process equipment Collected on 1310912022- The Sample was in a condition
fit for analysis as reported below :-

I further certi$ that I have analyzed the aforementioned sample on 1610912022 and declare the result ofthe
to be as below :-

S. No. Parameters Result

I Suspended Particulate Matter pg/m: 592
The condition ofthe seals- fastenins and container on receint was as follows : tntactseals, fastening receipt follows :

Signed This On t6/o912o22

Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

P"t-a-
BOARD ANALYST

499 1848



t'()ttM - x
ITAJASTHAN S1ATII POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
I{cpor1 No. : zrzz
Report On : L6/09/ZO2Z
I hcrcby ccrtily that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the l4l0gl}0}z
ll'om DAITASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S
llagari llajari Udyog , Plant - Stone Crusher t360021 , , Ciry- Randhisar Tehsil- Sujangarh , District-
Churu Collccted lrom Fugitive emissions approx. 9 mtrs away from process equipm.nl Collected on
l3l09l2{122. I'hc Sample was in a condition fit for analysis as reported below :-

I lirrthcr ccrtily that I have analyzed the aforementioncd sample on 1610912022 anddeclare the result of thc
sis to be as bslow :-

S. No. Partnretcrs Re sult
I Strspended Particulate Matter pg/ms 580

lbllows : rntact

+ "-^^^^4- 
,

BOARD ANALYST
Rajasthan State Pollution Control Board

Regional Office Sikar
Shiv-Singhpura Housing Board Colony,

Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

'fhe condition of the seals, fas
Signcd'l'his On t6/ os / 2o2z

500 1849



FORM.X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2124
Report On I t6lo9lzo22
I hereby cefiiry that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 1410912022
from DARASINGIT SHYORAN, JSo, sikar ,RSPCB Sikar a sample of Ambient Air euality of M/s
sHRr MAA DEVI sroNE CRUSITING INDUSTRTES , Ptant - sHRr MAA DEVI sroNE
CRUSHING INDUSTRIES [30968] ,Viltage Randhisar , Tehsil- Sujangarh , District- Churu Collected
from Fugitive emissions approx. 9 mtrs away from process equipment Collected on 13t09t2022. Tlte
Sample was in a condition fit for analysis as reported below :-

I further certiry that I have analyzed the aforementioned sample on 16109t2022 and declare the result of the
to be as below :-

S. No, Parameters Result
I Suspended Particulate Matter pglm3 57s

The condition of the seals, As
Signed This Ol r6/ost2oz2

Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

501 1850



I hereby certifu that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Poltution) act, tss-f received on the 14t0912022
lrom DARASINGH SHYORAN, JSo, sikar ,RspcB sikar a sample of Ambient Air euatity of M/s
fi Slri Ram rndustry , Plant -Jai Shri Ram Industry [302821 ,Randhisar Hill , City- Randhisar HilITehsil- Sujangarh , District- Churu Collected lrom Fugitive' emissions uppio*.-l mtrs away from
process equipment Collected on 1310912022. The Sample was in a condition ht for analysis as reported
below :-

FORM-X
RAJASTHAN STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2125
Report On : t6log/20.22

I further certify that I have analyzed the aforementioned sample on 1610912022 and declare the result oftheto be as below :-

S. No. Parameters Result
I suspended Particulate Matter pglmr 594.nh- ^^--l:.: rasterung and contarner on was as

Signed This On L6/os/2o22
recelpt

Pr-o-,..,A^^,t
BOARD ANAL_Y-ST

Rajasthan State Pollution Control Board
Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone:01572-248009

502 1851



FORM.X
RAJASTHAI{ STATE POLLUTION CONTROL BOARI)

REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)

Final Report
Report No. : 2130
Report On i tolo9l2o22
I hereby certiry that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 1410912022
from DARASINGH sIrYoRAN, JSo, sikar ,RSPCB Sikar a sample of Ambient Air euality of M/s
Keshav Grit udyog , Plant - stone crusher [298651 ,, city- Randhisar Hill rehsil- sujangarh ,
District- Churu Collected from Fugitive Emission at approx. 9 m. from process equipment Collected
on 1410912022. The Sample was in a condition fit for analysis as reported below :-

I further certif! that I have analyzed the aforementioned sample on 161o912022 and declare the result of the

Signed This On r6/ost2oz2
recatpt

Rajasthan State Pollution Control Board
Regional OfIice Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

to be as below :-

S. No. Parameters Result
I Suspended Particulate Matter pglmr 5'78

I he condltlon of the seals, fastening and container on receipt wai;a fol6;

BOARD ANALYS

503 1852



FORM. X
RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE SI'ATE BOARD ANALYST
(See Rule - 10)

Final RePort

I{eport No. : rgzg
Report On : 30lO5/2O22
I hercbl, cerlily that I Dr Surendra verma, State Board Analyst duly appointed under sub Section(2) of

section 29 of the Air (prevention & contror of pollution) act, rigt received on the 2710512022

tiom shri Dayaram, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Qualify of Nus G's'sToNE

CRUSIIEII , ptant - G.S.STONE CRUSHER [2S04C1 ,Randhisar ' city- Randhisar Hill Tehsil-

sujangarh , I)istrict- churu Collected from Fugitive emission approx'8 meters away from process

equipment(Jaw Crusher) collected on 24t0512022. The Sample wis in a condition fit for analysis as

rcportcd below :-

I frrrther ccrtil.y that I have analyzed the aforementioned sample on 30/05/2022 anddeclare the result of the

nalysis to be as belo!t t0 as Delow :-

Parameters

Suspended Particulate Matter pg/ms

Result
S. No.

564
I

container on recetpt was as loltows : rntact-, 
r*'* .onaition of the scals, fastening receipt

Signccl'l-his On 30 I oS / 2022
BOARD ANALYST

Rajasthan State Pollution Control Board

RegionalOfllce Sikar

Shiv-Singhpura Housing Board Colony,

Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

504 1853



FORM X 
RAJASTHAN STATE POLLUTION CONTROL BOARDD 

REPORT OF THE STATE BOARD ANALYST 

(See Rule - 10) 

Final Report 

Report No. 

Report On 29/07/2022 
I hereby certify that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of 

Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 25/07/2022 

from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S 

Partap Singh S/o Shankar Singh , Plant Stone Crusher |8074] ,Village-Randhisar Hill , City 
Sujangarh Tehsil- Sujangarh , District- Churu Collected from Fugitive Emission at approx. 9 mtr. 

away from the process equipment Collected on 22/07/2022. The Sample was in a condition fit for 

analysis as reported below ; 

2031 

I further certify that I have analyzed the aforementioned sample on 29/07/2022 and declare the result of the 

analysis to be as below :-
Result 

S. No. |Parameters 
458 Suspended Particulate Matter g/m3 

The condition of the seals, fastening and container on receipt was as follows: Intact 

Signed This On 29/07/2022 
BOARD ANALYST 

Rajasthan State Pollution Control Board 

Regional Office Sikar 

Shiv-Singhpura Housing Board Colony, 

Nawalgarh Road, Sikar-332 00i 

Phone: 01572-248009 

505 1854



FORM-X 
RAJASTHAN STATE POLILUTION CONTROL BOARD 

REPORT OF THE STATE BOARD ANALYST 
(See Rule - 10) 

Final Report 
Report No. 
Report On 

2030 

29/07/2022 
hereby certify that 1 Ms Poonam Kumari, State Board Analyst duly uppointed under sub Section(2) of 
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 25/07/2022 
from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S 

Ashirwad Stone Crusher, Plant -Ashirwad Stone Crusher 1487241 ,Randhisar Hill , City- Randhisar 
Hill Tehsil- Sujangarh , District- Churu Collected from Fugitive Emission at approx. 9 mtr. away from 
the process equipment Collected on 22/07/2022. The Sample was in a condition fit for analysis as reported below 

I further certify that I have analyzed the aforementioned sample on 29/07/2022 and declare the result of the 

analysis to be as below: 
S. No. Parameters Result 

580 
The condition of the seals, fastening and container on receipt was as follows : Intact 

Suspended Particulate Matter ug/m3 

Signed This On 29/07/2022 
ma 

BOARD ANALY 
Rajasthan State Pollution Control Board 

Regional Office Sikar 

Shiv-Singhpura Housing Board Colony 
Nawalgarh Road, Sikar-332 00I 

Phone: 01572-248009 

506 1855



FORM-X 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

REPORT OF THE STATE BOARD ANALYST 
(See Rule - 10) 

Final Report 

Report No. 
Report On : 29/07/2022 
I hereby certify that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of 

Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 25/07/2022 

from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/s 
R.K. Crushing Udyog , Plant Stone Crusher 130281],. City- Randhisar Hill Tehsil- Sujangarh 

2029 

District- Churu Collected from Fugitive Emission at approx. 9 mtr. away from the process equipment 

Collected on 22/07/2022. The Sample was in a condition fit for analysis as reported below 

I further certify that I have analyzed the aforementioned sample on 29/07/2022 and declare the result of the 

analysis to be as below :-
S. No. Parameters Result 

Suspended Particulate Matter ug/m3 |495 
The condition of the seals, fastening and container on receipt was as follows: Intact 

Signed This On 29/07/2022 

BOARD ANALYST 
Rajasthan State Pollution Control Board 

Regional Office Sikar 

Shiv-Singhpura Housing Board Colony, 
Nawalgarh Road, Sikar-332 001 

Phone: 01572-248009 

507 1856



FORM X 
RAJASTHAN STATE POLLUTiON CONTROL BOARD 

REPORT OF THE STATE BOARD ANALYST 
(See Rule - 10) 

Final Report 
Report No. 2028 
Report On 29/07/2022 
I hereby certify that 1 Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of 
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 25/07/2022 
from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S 

Anjani Stone Crusher , Plant - Anjani Stone Crusher [29858] ,Khasara no 320, City- Randhisar 
Tehsil- Sujangarh , District- Churu Collected from Fugitive Emission at approx. 9 mtr. away from the 

process equipment Collected on 22/07/2022. The Sample was in a condition fit for analysis as reported 
below:-

I further certify that I have analyzed the aforementioned sample on 29/07/2022 and declare the result of the 

analysis to be as below 
Parameters 
Suspended Particulate Matter ug/m3 

S. No. Result 
|409 

The condition of the seals, fastening and container on receipt was as follows : Intact Signed This On 29/07/2022 

BOARD ANALYST 
Rajasthan State Pollution Control Board 

Regional Office Sikar 

Shiv-Singhpura Housing Board Colony, 
Nawalgarh Road, Sikar-332 001 

Phone: 01572-248009 

508 1857



FORM -X 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

REPORT OF THE STATE BOARD ANALYST 
(See Rule - 10) 

Final Report 
Report No.: 2027 
Report On : 29/07/2022 

hereby certify that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of 
Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 25/07/2022 
from DARASINGH SHYORAN, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quallty o 
anpati Stone Crushing Industries, Plant Ganpati Stone Crushing Industries (450] ,Villag 
Randhisar Hill , Tehsil- Sujangarh 
mtr. away from the process equipment Collected on 22/07/2022. The Sample was in a conaiton t o analysis as reported below : 

District- Churu Collected from Fugitive Emission at approx. 

further certify that I have analyzed the aforementioned sample on 29/07/2022 and declare the result of the 
analysis to be as below-

S. No. Parameters Result 
Suspended Particulate Matter ug/m3 427 

The condition of the seals, fastening and container on receipt was as follows: Intact Signed This On 29/07/2022 

BOARD ANALYST 

Rajasthan State Pollution Control Board 

Regional Ofice Sikar 

Shiv-Singhpura Housing Board Colony, 
Nawalgarh Road, Sikar-332 001 

Phone: 01572-248009 

509 1858



510 1859



511 1860



512 1861



I"ORN{ - X

nAJAs'l lIAN STAt'E POLLUTloN CONTROLEOARD
"""'iir:pilnr oFrllll slxrE BoARD ANALYST

(Scc ltulc - 10)
Final RePort

Rcport N0. : 2649

I lirr-thcr ccr.ti[_v thar i havc analyzcd the aforcmentioncd sample on l3/06/2023 and doclare thc result of the

is to bc ls bclorv:-
l):rrlt nret crs
r .-- l^,1 D-,i;,-\rl,i,.\,4nller ltu/lllt

llcsull
S. Ntt.

< <')

L-l.r'hc 
cotrJiticlt.t ol thc scals' laslulllllg drru t!\,rtqrrrvL ,rr rvvvrr- ' -

\.(igncrl 'l his Oo 13lo6l 2023

Rajasthan State Pollution ControI Board

Regional Office Sikar

Shiv-singhpura Housing Board Colony'

Nawilgarh Road. Sikar-312 001

Phone: 01572-248009

513 1862



I'-ORM - X
RAJASI.HANSTATI]POLLUTIONCONTROLBOARI)

RB,PORT OF TIIE S'I'A'I'E BOARD ANALYST
(Sec Rule - 10)

Final RePort

Rcport No. : 2646
Itepolt On : L3/06/2o23
I hcreby certily that I Ms Poonam Kumari, State B

Scction 29 of thc Air (I'revention & Control of

lronr Shri DaYaram, JSO, Sika

Udyog , Plant - Om Grit ,Ran
Oistrict- Churu Collected Emis

Crushcr) Clollecled on 08/06/2023' The Sample was

I f.urther certifY that I hirve analyzecl the aforenrentionerl sample on 13106t2023 and declare the result of the

lysis to be beltlg SIS o

Paramcters

Suspended Particulate Matter p'gl mz

ltesult
S. No.

561
I

eiPt was as follows : ct

:.iiqncci 'l'lris On L3/06/2023
B

Rajasthan State Poltution Control Board

Regional Office Sikar

Shiv-singhpura Housing Board Colony,

Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

514 1863



Rc'port No. : 2648

I tirr.rlrcr cc[titv thar I buve analyzod the albremcntioncd sample on 13t0612023 and declale the result ol thc

l'oRM - X

RAJAS'I'HAN STATTI PoLLU'l loN CONTROL !oARD.-.-.NNPONT 
OFT}IE STATE BOARD ANALYST

(See I{ulc - l0)
Final RePort

is to b€ as below :-

l'aramctcrs
l{es trlt

S. Ntt.
58r

I
-,-. "" fnllnurs ' fntact

fi;ctr,"lffi of thc scals, tastcnlllg and containcr on recctpt was

lTigncd 'l'his On 13/ 06l 2023

Rajasthan State Pollution Control Board

Regional Oltrce Sikar

Shiv-singhpura Housing Board Colony,

Nawilgarh Road, Sikar-332 001

Phone: 01572-241t009

515 1864



FORM. X
RAJASI'IIAN STA1-8, POLLUTION CONTROL BOARI)

RI],PORT OF THE STATE BOARD ANALYST
(Scc Rulc - 10)

Final RePort

I lurrther certitY that I haVc analyz.ccl thc atbremcntionccl sample on 1310612023 and dcclarc tl'rc rcsr'tlt ot'thc

is to be as bel

Rcport lio. : z6+z

tlt lirr ltnalvsis ls rc1'lortcd bclou' :-

;r,,, "on.t,tlr, 
onic sclls, lastcnit-lg itnd contaitlsr oll

Signcd'l'his On L3/ 06/2023
rcceipt was as tbllows :

B

Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Singhpura Housing Board Colony,

Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

nalysts ttl as Delow :-

Paramctcrs
Q,cn,.nrlerl Pertir:rrlalc Matter ut/m-3

Il,esult
S. No.

575
1 !r\)l/

516 1865



FORM - X
RA.IAS'I'IIAN S'TATE POLLUI'ION CONTROL BOARD

RE,I'oRT OF TI{E S'I'A'I'E BOARD ANALYST
(See Itutc - 10)

Final RePort

Report No. : 2651
ll.cport Orr : L3/06/202.3
I hcrcby ccrtity that t 14s lroonanr Kumari, Statc Botrrcl Analyst cltrly appointed under sub Section(2) of

Scctiorr 29 ol' flrc Air (prevcntion & Control of l'ollution) Act, 1981 receivecl on the 0910612023

fi.orn I)AltAslNGH SIIYORAN, SO, Sikar ,RSpClt Sikar a sarnple of Ambient Air Quality of N{/s

Bhair:r' Grit Udyog , plant - Stone Crusher t381231 ,Village- Randhisar Hill , 'Iehsil- Sujangarh ,

Districr- churu cJlected lrom Fugitive Enrission approx. 9 m. away from process cquipment (Jaw

Cr,sStrr) Collccrecl on 08/06/2023, The Sample rvas in a condition f,rt for analysis as reported below :-

lysis to be us be low

-l l"r.c^,f,t*r1 oi'1hc seals, lastcning and contaittcr oll r'cccipt was as follows : Intact
isnctl ihis Ol 73/06/2023\/'. 

B

Rajasthan State Pollution Control Board

Regional Oftlce Sil<ar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01512-248009

I lur-rlrcr ccrtify tl.rat I hirve analyzedthe aforementioned sample on 13106t2023 and declare the result of the

[II.IA

Iles u [tS. Nu. l':tr:tlucters

I Suspcncled Particulatc Matter pg/m: 589

517 1866



I..-ORNI - X
RAJAS'I'IIAN SI'AI'E, PoLLUTtON CONTROL BOARD

RI]POR'I' OF'TIIT], SlATE BOARD ANALYST
(Sec Rule - 10)

Final RePort

Rcpot't No. : 265o
llcport Orr : L3/06/2023
I hcrcby ccrtily that I Ms Poonant Kumari, Statc R

Scctiori 2() <tl' thc Air (I'revcntion & Control of

fiorri Shri l)avarant, RSPCB Sikar
Cr.usht,r. " trlant - An rusher [29858.]

District- Churtt (lo Fugitive Enriss

Cnrslrt't') Llollcctcti on 0tt/06/2023. The Santple was

I lirrthcr crcLtifv tlrar I hrrvc analyzer.l the aforemcntioned sample on 13106t2023 and declare the result of the

anulysis to bc bc lo rv

TL*, .-iLitl,. oi'tn" scals, lastc.ing and contaiucr olr rcccipt was as

\ u igncd l'his On L3/06/2023
BoCRb ANAI,YS].

Rajasthan State Pollution Control Board

Regional Oftlce Sil<ar

Shiv-singhpura Housing Board Colony,

Nawalgarh Road, Sikar-332 001

Phone: 01512-248009

rs to i.rs_Dc i0\v -

l):tr:t Itte ters

Sris1;crlcIct[Pltrticr-tl.ttcN4atterpg/tn.t 1 t'_

llcsull
S. No.

5U3
I

518 1867



FOIil\{ - X
IIA.I,\S'I'I IAN STATE POI,t,tj'I-ION CON'I'ROL BOARD

II I'] I'OII-I' OF'fITI.] S'I A'I'E BOARD ANAI,YST
(Scc ltulc - l0)

Final Report
i{c1lol't },o. : 2612
i(e lriii't ( ru : 30/05/2023
I I'rcrcb.y ccltily,that I Ms Poonanr Kumari, Statc Board Analyst duly appointed under sub Scction(2) ol'
icctiurt l9 ol'thc Air (l'rcvcrttion & Control ol'l'ollution) Act, 1981 received on the 2910512023
i-t'rrnt Sitri I)AvarAnr, JSO, Sil<ar ,IlSPCB Sikar a sarnple of Ambient Air Quality of M/S Randhisar
Si,rrtc Crushing Inrlustrics , ['lunt - ILandhisar Stonc Crushing Industries [29t]62l,Ilandhisar , City-
Ilrttttlltisitr Itill'l'chsil- Sujang:rrlr, District- Churu Collcctcd from Fugitive emission approx.9 mctcrs
:ttt ir\ t't'uttt proccss ctptipmettt (.larv crushcr) Coilcctctl on 2610512023. The Sample rvas in a condititx lit
iol tLr',irtr sis as lc1'lortcd bclolv :-

I lirrtlrcr ccrtilv that I have analyzccl the aforernentionecl samplc on 3010512023 and declare thc result of the
lvsis ttr bc as belowr-i Ll O DC iIS

S. \o. l)rt runrctcrs l{cs u lt

I Suspcnclcd Particulatc Matter pgl ms 532
rlrc lonttrtit)n 0t'the sculs, lirstcning and containcr on rcccipt was as fbllows :!1;is,rtti Ihis On 30/os/2023

B

Rajasthan State Pollutiorr C'ontrol Boarcl

Regional Of[rcc SLI<ar

Shiv-Singhpura Housing Boercl Colony.
Nawalgarh Road, Sikar-332 001

Phone: 01512-248009

519 1868



IIoT{NI - X
RA.IASI'IIAN S I'ATI.] POI,t,U'I'ION CONTROL BOARD

RI'I'0R'I' OF 1'III] S'I'A'I'I| BOARD ANALYST
(Scc ltulc - l0)

Final Report
ll.cport No. : 2611
ilelrrrrt Orr : 30/05/2023
t hcrcby ccrlily rhat I Ms Poonam Kumari, Statc Board Analyst duly appointed undcr sub Section(2) ol'

Scctitrrr 29 gl' thc Air (Prevention & Control of I'ollution) Act, 1981 receivecl on the 2910512023

l;orn S5ri f)ayaram, JSO, Sikar ,IISPCB Sikar a sample of Ambient Air Quality ol- M/S M/S Shree

Brrlaji Stone Supplicr , Plant - Ms Shree Balaji Stone Supplier 1124618]1 ,Randhisar Hill,'fehsil-
Sujangarh, District-Churu , City- Randhisar Hill Tehsil- Sujangarh , District- Churu Collected

Iionr I;ugitivt, cnrission approx. 9 rneters away frotn process equipment (Jaw crusher) Collected on

26,'l)5l2llz3. 
-l 

lte San.rplc rvas in a condition fit for analysis as reported below :-

I firrthcr ccrtify tlrat I lrave analyzed the aforemer.rtionccl sample on 3010512023 and dcclare thc result of the

lvsis to bc belowlIA tVSI its

S. No. l':r rit nt ctcrs l(esult

I Sr.rspcudecl Particulatc Matter prglnls 454

llre -.,lr,iiti()n Jr the sculs. lirstcrring anci contiuncr ott rt'ccipt \\'tts tls fbllows : rntact
vlrrl.,tl lliis t),r 3oios/zoz3 PtA

BOARD ANAI,YS]'
Rajasthan State Pollution Control Board

Regional Office Sikar

Shiv-Singhpura Housing Board Colony,
Nawalgarh Road, Sikar-332 001

Phone: 01572-248009

520 1869



Report No. 2660 

Report On : 27/06/ 2023 

RAJASTHAN STATE POLLUTION CONTROL BOARD REPORT OF THE STATE BOARD ANALYST 

S. No. 

FORM -X 

I hercby certify that I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) o1 Section 29 of the Air (Prevention & Control of Pollution) Act. 1981 received on the 26/06/2023 from Shri Dayaram, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S R. K. 
Industries, Plant - R.K.Industries [298601 .Randhisar HilI, Tehsil- Sujangarh , District- Churu Collected from Fugitive emission approx. 9 meters away from process equipment (Vibratory Sereen) Collected on 23/06/2023. The Sample was in a condition fit for analysis as reported beloW : 

(See Rule - 10) 
Final Report 

T further certify that I have analyzed the aforementioned sample on 27/06/2023 and declare the result of the 
analysis to be as below : 

Parameters 

Suspended Particulate Matter ug/m3 
The condition of the seals, fastening and container on receipt was as follows : Intact 
Signed This On 27/06/2023 

Result 

585 

BOARD ANALYST 

Rajasthan State Pollution Control Board 
Regional Office Sikar 

Shiv-Singhpura Housing Board Colony, 
Nawalgarh Road, Sikar-332 001 

Phone: 01572-248009 

521 1870



Report NO. 
Report (On 

2661 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
REPORT OFTIE sTATE BOARD ANALYST 

27/06/ 2023 

FORM - X 

S. No. 

I hecby cenity that 1 Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of 

(See Rule - 10) 
Final Report 

Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 26/06/2023 

fhom Shri Dayaram, JSO, Sikar RSPCB Sikar a sample of Ambient Air Quality of M/S Mahalaxmi 

Crusher Udyog. P'lant - Mahalaxmi Crusher Udvop 148445|.VILLAGE - RANDHISAR HILL, City 

Randhisar Hill 1lehsil- Sujangarh, District- Churu Collected from Fugitive emission approx. 9 meters 

aay trom proceSs equipment (Jaw Crusher) Collected on 23/06/2023. The Sample was in a condition 

it for analysis as reported below : 

I furthet certify that l have analyzed the aforementioncd sample on 27/06/2023 and declare the result of the 

analvsis to be as below ; 
Parameters 

Suspended Particulate Matter ug/m3 
The condition of the scals, fastening and container on rcceipt was as follows: Intact 

Signed This On 27/06/2023 

Result 

|450 

BO¢RD ANALYST 

Rajasthan State Pollution Control Board 

Regional Office Sikar 
Shiv-Singhpura Housing Board Colony. 

Nawalgarh Road, Sikar-332 001 
Phone: 01572-248009 

522 1871



Report No. 2662 

Report On : 27/06/ 2023 

RAJASTIHAN STATE POLLUTION CONTROL BOARD 
REPORT OF THE STATE BOARD ANALYST 

S. No. 

FORM -X 

I hercby certify tlhat I Ms Poonam Kumari, State Board Analyst duly appointed under sub Section(2) of 

Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on the 26/06/2023 

from Shri Dayaram, JSO, Sikar ,RSPCB Sikar a sample of Ambient Air Quality of M/S SHRI MAA 

Plant - SHRI MAA VESHNO DEVI STONE CRUSIHER. 
VESHNO DEV STONE CRUSHER. Collected 

(82833| RANDHISAR , City- RANDHISAR Tehsil- Sujangarh , District- Churu 

trom Fugitive emission approx. 9 meters away from process equipment (Jaw Crusher) Collected on 

2.3/06/2023. The Sample was in a condition fit for analysis as reported below : 

(See Rule - 10) 
Final Report 

I turther certify that ] have analyzed the aforementioned sample on 27/06/2023 and declare the result of the 

analysis to be as below : 
Parameters 

Suspended Particulate Matter ug/m3 

The condition of the scals, fastening and container on reccipt was as follows : Intact 

Signed This On 27/06/2023 

Result 

564 

BOARD ANALYST 

Rajasthan State Pollution Control Board 

Regional Office Silkar 

Shiv-Singhpura Housing Board Colony, 
Nawalgarh Road, Sikar-332 001 

Phone: 01572-248009 

523 1872
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